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ANNOUNCEMENT RE: ADJOURN-
MENT QOF HOUSE FOR THE
BUDGET

MR. SPEAKER: Before we take up
next item, I would like io inform the
House that as is customary, the House
would adiourn for half an hour at
430 pm today (o re-assemble at §
pam. for the presentation of tha Budget

1245 hrs.

RAILWAY BUDGET, 1976-77—GE-
NERAL DISCUSSiNN—contd.

MR. SPEAKER: We now take up
further discussion on the Railway
Budget. Shri Hanumanthaiya.

SHRI K. HANUMANTHAIYA
(Bangalore): The House naturally wel-
comes this annual opportunity to look
into the working of the Railways. I
might straightaway say that the Rail-
way Ministry, beginning with the Mi-
nister down to the Divisional Manager
and g0 op have been putting forth
thejr best efforts. That is why we see
a great deal of improvement when
compared to the conditions existing
two years earlier, It makes me very
happy; and I suppose it makes every-
body happy to see that there is a sur-
plus budget. In fact, wherever there
s surplus, we may say there is pro-
gress. Deflcit s a sign of deficiency.
Therefore, when the Railway Minister
shows a surplus budget, it makes us
naturally happy. The Railway Minis-
ter, at the same time, has been frank
and forthright in his speech when he
said on the very first page that the
Railway indebtedness to the General
Revenues under Development Fund
ang Revenue Reserve Fund at the end
of 1974-75 stood at Rs. 379.75 crores.
He also said that more contribution
has to be made to the Reserve Fund
and there is a sharp fall in meeting
the dividend obligations to the Gene-
ral Revenues, which is of the order of
Rs. 62.81 crores,

¥ you weigh these surplus figures,
you will naturslly see that it 1s the
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manner of atcounting that has shown
the surplus and it is not really a sur-
plus. I therefore, characterise this
surplus as ‘accounting surplus’ and nog
‘counting surplus’; we cannot count
the money in terms of rupees and
vaise,. .

AN HON. MEMBER: Then it Is
jugglery?

SHRI K. HANUMANTHAIYA: 1
don’t say it is jugglery because noth-~
ing has been fiddled with; he has
gtated it frankly, Therefore, let us
not use extravagant words, either in
praise or in denunciation. This state-
ment is there and, after all, I am
quoting figures only from the budget
speech. Therefore, there is no deceit
and there is nothing hanky-panky
about ft.

So, T hope that, by the time we
reach the stage of budget preparation
next year, the hon. Minister and the
hon. Members of the Railways Board
will see that this accounting surplus ix
really turned into counting surplus.

Sir, this House has discussed seve-
ra] times the pattern of the Railway
system in India. When the British
built the railways, they had only two
purposes in view, namely, their trade
based upon the three Presidency
towng of Calcutta, Bombay and Mad-
ras, and defence. Now, we have
reached a stage, after gaining in-
dependence, of developing economy
Therefore, the raflway system has to
be so re-arranged or rationalised as to
meet the development purposes. The
trade pattern has also changed in
Indig today. So, the Railway system
based upon the three Presidency
Stateg has to be so rationalised and
changed as to make every State Capi-
tal in India and Delhi get connected
directly by broad-gauge system, That
proposal was placed before the House
a few years ago and it has been un-
animously acclaimed and accepted.
But T do not find mention of any fur-
ther implementation of that fdea im
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the Budget. I am aure, the Rallway
Ministry hag that in view. If they
bhave not been able to gtate it clearly
in the Budget speech, it may be be-
cause they are implementing it, The
bon, Minister may reply to this point
in his reply.

This connecting of Capitals to Delhi
by direct trains was initiated, and the
first construction was taken up from
Trivandrum to Cape Comerin and
from Cape Comerin to Nagercoil. That
hay been almost completed. From
there, it has to proceed via Madurai
to Bangalore, Hyderabad, Bhopal, etc
This direct line has to be expedited
in the matter of construction. I do not
know whether a complete survey has
been done or has been ordered earli-
er Every patriotic Indian, who is
particular about Indian unity, has to
see that these railways, which are
the nerve system of the country, are
8o rationalised as to see that every
part of India is connected to Delhi.
That jg one of the ways of strengthen-
ing the Central authority, power, in-
fluence and patronage. For example,
from Bhubaneshwar to Delhi, there
is no direct connection, one has to go
in a circuitous way; one has to go
eitheyr to Calcutta or to some other
place I wanted that, from Bhuba-
neshwar to gn appropriate place, sur-
vey for a new line should be done,
but that hag not been undertaken. 1
request the Railway Minister and the
Railway Board to see that this idea of
rationalisation of the railway system
is pursued and pursued methodically
and consistently o0 that we can have
this rational picture as soon as pos-
sibla or. as the Railway Minister says,
ag soon as the resources are available

Another point that has been accept-
ed by the House is making the multi-
gauge system in India into g single-
gauge svstem. No other progressive
country has got two or three systems
of railways. It is an accepted fact, The
Railway Board has accepted it. The
House has approved that, progressive-
ly, the parrow-gauge and the metre-
gauge have to be converted into
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broad-gauge 1 know it costy enormous
sums of money, but a beginning has
to be made. They have already done
some kilometres of conversion, This
hag also to be pursued, and pursued
methodically, so that we may fix a
target time by which this rationalisa-
tion can be done. A uni-gauge sys-
tem will be an achievement to our
credit.

Before I left the office, I had an idea
and I had placed it before the Rail-
way Board. So many of us are asking
for new railways, especially in the
backward areas Now, what is called
‘doubling of the railway system' is
being done by the Railway Board. I
want this doubling not to be side by
side but to be spread over 100
or 200 miles in the interior, For ex-
ample. from Madras to Calcutta, there
is, what iscalled the double line Why
should there be a double line within
a few feet? The same structure the
same line, can be put in the interior
of Tamil Nadu or Andhra Pradesh,
thereby making the people feel that
they have got some railway lines,
thereby making the concerned places
happy and making them start more
industries because of availability of
communications Somehow some of
the Members of the Board were not
agreeable to that proposition because
it was quite a new and astounding
proposition so far as they were con-
cerned. They put it to me by saying,
‘Sir, if this proposal is adopted, it will
cost more’ But, when you take into
consideration the cost, it may be that
the railway track, bridges, etc., are
the same, there is no more expendi«
ture. it is only in the matter of bulld-
ing some railway stations that we
have to incur more expenditure. It is
worthwhile incurring this expendi-
ture, becanse the spreading of railway
svstem will not only help the back-
ward and interior areas in getting the
railway system, but it will be doing
justice to every part of the country,
We ghould not go on doubling the
railway tracks in the same old routine
way. Thiy may be examined. What-
ever extra expenditure is involved, 1
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may not be much considering the huge
amount that we invest, and this would
be worthwhile because the railway
network will be spread over the entire
country.

Suppose in some coastal region,
there is a storm or heavy rains, and
the rai'way lines are washed away. In
that case, both the railway lines will
be washed away and the traffic will
be affected. Let us not place all our
eggs in one basket; let us disperse this
railway system to bring satisfaction
and progress to the interior parts and
to many more people.

The hon Minister has been pleased
to let us know that much mechanical
improvement has been undertaken
and done in the matter of railway
crossings. I congratulate him and I
congratulate the Board for this im-
provement. But may I invite their
attention to the bigger question of
under and over-bridges. A few years
back, a great drive was undertaken
to see that as many under and over-
bridges as are possible are construct-
ed. It is a matter of pure economics.
If at a railwav crossing, a number cf
vehicles stop for a few minutes, may
be ten minutes ther. are about 10,600
railway crossings—calculate the am-
ount of petrol «pent because of the
delay. The mnational economy will
greatly get accelerated if there is no
stoppage by way of railway crossings

The Railways had thought abrut
this anq they have got, Railway Safe-
1ty Fund; each State has got that fund.
It is impossible to transfer the funds
of one State to the other, therefare
each ha< got its own fund Al that
{s required ig to see that the fund that
has accurnulated is spent. When 1
gssumed the office of Railway Minister
1 found that several crores of rupees
had not been spent gnd they were ly-
ing idle. In my hudget speech at
that time I mentioneg that these
tinder and over-bridges have to be
$uilt. Hundreds of bridges were built
subsequently. 1T want the Railway Mi-

nister to tell the Houge, what progresh
has bedn mirde in thy matter of euhew
tructing under and over-bridges,
wherever there is a railway cross.

There was another scaeme and that
scheme was also accepted by the
House, That ig that thousands and
thousands of acres of land on Yoth
sides of the railway track may be
given to appropriate people belonging
to the Scheduled Castes and other
Backward Classes people....

SHRI R. S. PANDEY (Rajnand-
gaon): In the nearby village.

SHRI K. HANUMANTHAIYA-

for cultivation. I must acknowiedge
my appreciation of the suggestion
made by one of the Members of the
Board in those days. He sugpested to
me—Ilet no other crop be grown. Let
castor crop be grown, It doeg not re-
quire much manure and if castor
plants are grown on the land' on both
sideg of the railway track, we can get
lakhs and lakhs tonnes of caster seed.
Some of you might have read in the
papers recently that castor il is one
of the most valuable oils in ti» world
which can be converted nto rocket
fuel and here it was hitherto 5 secret
and our own scientists have “rund out
that castor oil can be an appropriate
fuel for this purpose. May I rlace
thie suggestion before the Board and
the hon. Minister with all humility
that this project may be taken up and
implementeg with earnestness. It will
not only help the railways, it will not
only help the poor people Fut it will
help Indig getting into the cwace age
It may be that we may be atie to ex-
port castor oil for this purpose to
other countries

The Budget which is a surplus bud-
get would have been, 1 feel. better if
the Railway Ministry had concentrat-
ed its attention on the stoppage of
thefts, pilferages and other losses that
annually occur in the railways....

SHRI S. M. BANKRJEE (Ranpur):
No Minister can wtop it.
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SHR! K. HANUMANTHAIVA: It is
becatise no Minister will be able to
stop these thefis that we appointed
what is ¢alled the Railway Protection
Force. Even if Mr, Banerjee becomes
the Minister, he will not be able to do
police duty....

SHRI S. M. BANERJEE: 1 accept
my fdilure here and now without be-
coming Minister,

MR. SPEAKER: The hon. Member
should conclude now. He should not
get distracted.

SHRI K. HANUMANTHAIYA:
Therefore, the Railway Protection
Force was constituted, It has always
been my complaint that this Railway
Piotection Force has not been able to
work upto satisfaction, ....

SHRI R, § PANDEY: It is called
1ation, pani. firee

SHRI K HANUMANTHAIYA:
Leave alone satizfaction, now we have
come across several cases where the
RPF perwonnel themselves are hand in
g2 ove

THE MINISTER OF HOME AFF-
AIRS (SHR! K. BRAHMANANDA
REDDY): They are behaving in a
better way now.

SHRI K. BANUMANTHAIYA: 1
will be too happy to accept the assur-
ance of my hon. friend. Shri Tripathi,
that they are doing better. But I have
to be convinced by figures which 1
am sure he will do while he replies
to the debate. What was the annual
theft? What was the amount under
<onfignment of goods and under the
heading railway property and what
is the progresgs that has been made
during hic administration? If the
figures also speak just as the hon, Mi-
nister speakg hopefully, I will be in a
Qosition to congratulate him.

SHRI JAGANATHA RAO (Chatra-
pur); 'Bill then you may withhold
your eengratulations,
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SHRI K. HANUMANTHAIYA: Now

1 come to the gubject of thefts in the

Railways. Here it is written in tiga
book as follows;

‘Pilferage of railway property, ag
well as railway freight has been a
problem especially in West Bengal,

Assam, Bihar and eastern parts of
U.p’

My suggestion to the hon. Minister is
this, A convention has been esgta-
blished in the old days that the Rail-
way Minister meets the Chief Minis-
ter periodically. to grapple with these
problems and find out a solution. 1
may state here that the hon. Minister
Shri Kamlapathi Tripathi is undoub-
tedly a man of better stature and
greater influence than I have ever
been and if he takes it into his mind
to have a look into these problems
with the Chief Ministers concerned of
the States, I um sure, he will be able
to achieve better results. There are
various thefts, thefis of coal and fuel
and other things which may run nto
hundred crores in one year. Thert
are theft< of diesel oil, petrojeum
products etc supplied to the Railway
engines, They are also being stolen.
And it is impossible for the top peo-
ple of the Railway Board or Ministry
to have ar eye on all these theft, aM
the people, spread all over the whole
of India. We have. therefore, 10 ap-
propriately gear up the machinery
for the purpose. Every Diviglonal
Manager has to be pergonally respon-
rible for all these things. He should
be given g targef and a goal to be
achieved. It is his responsibility te
achieve this We should go into, what
is called, the confidential reports, and
unless you make him responsible in a
legal way, we will not be able to
make rapid progress. Therefore, Rail-
way Board Members who have c¢ome
from the lower ranks, who know
every problem, will have to tackle
these problems in gn effective way.
We have to tackle these problems in
an altogether different manner, not hy
way of looking to the Railway Proe
tection Force fn a routine way for
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everything, not by way of asking thig
man or that man to do this or that
thing. But here, responsibility should
be squarely fixed, Whether it is a
case of fuel consumption or coal con-
sumption or distribution, they know
personally, what amount of coal is
required for an engine to go to Bom-
bay from Delhi. On the basis of per-
sonal knowledge quantities have to be
fixed. If the quantity gets increased
in any manner, they must be perso-
nally held liable in the way which 1
have suggested.

I do not want to take more time and
I am thankful to the hon. Speaker for
giving me time. I am myself a man
who is very particular about punctu-
ality and I congratulate the Minister
for attaining punctuality. There is
only one point I want to suggest here
This is about punctuality progress in
terms of percentage. They will tell
you 90 per cent, 95 per cent punctua-
lity has been achieved, etc, This per-
centage, I may tell you, will not tell
you what is the real state of affairs.

Now, you have to ask them out
of these 10,000 trains, how many
of them ran late; how many of them
came on time and how many of them
came five, ten or twenty minutes late?
You have got three persons. And if
you put one of the junior Ministers
in charge of this, I am sure, he will
be able to do it very satisfactorily.
Punctuality has to be seen below the
surface and these average percentage
figures won't do.

SHRI SATYENDRA NARAYAN
SINHA (Aurangabad): Mr. Speaker,
Sir, the Railways, under the steward-
gship of the present Railway Minister,
within a short span ¢f a year. have
registered noticeable improvements
and have achieved many heights—all
time high—in the history of Railways
There is no doubt that *he Railways
are running on time and one is not
haunted by uncertainty of being un-
able to reach his destination in time.
The quulify of service also has im.

proved a great deal Above al this, the
Railways have crossed the Hhitherte
elusive target of 200 million tonnes of
the originating trafic. In the passen-
ger traffic also, there j8 a significant
upswing, For all these achievements
the credits should legitimately go te
the Railway Minister for his effective '
leadership, but there ig a general feel-
ing that, but, perhaps, for the Emer-
gency, the Minister would not have
been able to show the creditable re-

sults which he was placed before us.
However, I feel that he has provided
effective leadership and for this he ge-
serves congratulations. I would also
lhike to congratulate the Railway Minis.
ter for having resisted the tempta-
tion {o take recourse to raising the
passenger fares and freights for balan-
cing his budget. He has shown us a

nominal surplus by levying a smali
surcharge on all goods except those
essential commodities of ¢ommon use.
On the face of it, one would like to
feel happy with him that the Railway
budget is a surplus budget showing the
financial health of the Railways. But,
I agree with the hon. Member, Shn
Hanumanthaiya, who preceded me
that this was not a real surplus; it is
only an accounting surplus and the

Railways' financial position is not all

ithat good; there are certain indicators
on the basis of which I am not pre-
pared to sharc the optimism of the
Railway Minister that ihere are pros

pects of the Railwayg emerging out of

the tunnel ¥or instance, indebledness

of the Railways to the General Reve-

nues is growing and it is placed at

Rs, 400 crores

As you are aware, the Railways are
required to pay their dividend liahli-
ties to the General Exchequer; they
are to make certain contributions to
the Depreciation Reserve Fund, Pen-
sion Fund and Revenue Reserve Fund
and the Development Fund, So far as .
Depreciation Reserve Fund and the
Pension Fund are concerned, the posi-
tion is good. I am glad of it and I munt‘
express my happiness that the Railway
Administration has desisted from dip-
ping itg fingers into these two Funds.
But so far as the other two funds are
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cancerned—Revenue Raerv, Fund
and the Development Fund—they are
completely eroded and starved and
for. meeting the lisbilities which
should be met out of these two funds,
the Railways have to borrow from the
General Exchequer. Therefore, I
mentioned that the position of the
Railways so far as the financial health
is concerned is not that good.

Railways are the biggest national
undertaking. Unfortunatefy, for the
lagt 10 years—barring one or two
years—they have been accumulating
losses and have not paid up their divi-
dend liabililies so far, mspite of suc-
cessive increases in Railways' fares
and freights and they have been in-
creasingly depending upon borrowings
from the General Revenue.

Even the Prime Minister while ad-
dressing the Members of the Railway
Board ang other officials the other day,
referred to the seriousness of the si-
tuation and observed that whatever
happened in this largest national un-
dertaking affected all sections of our
national life and she underlined the
need of strictest econimy. meximum
utilisation of capacity and discipline
Further she wanted greater emphasis
to be laid on the removal of mal-
practices like ticketless travelling,
wagon breaking, pilferage and false
declarations of railway bookings,

Sir, I listened to the speech of the
Raijlway Minister very attentively and
thereafter alo I have gone through it
carefully but I did not finq any men-
tion of any steps whatsoever being
taken to remove or stop ticketless
travelling which as far as I know ac-
counts for a loss of the tune of Rs, 25
to 50 crores a year. 1 also did not
come across mention of any effective
steps for affecting economy in order to
be able to balance the budget.

If you analyse the financial position,
it wil] be clear that whereas the reve-
nue receipts have gone up the work-
ing expenses have also been following
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close behind and from the figures that
have been supplied to us it is clear
that over the gross traffic receipts of
1973-74 there has been an increase of
Rs. 270 crores in gross receipts
1074-75 but at the same time in ree
gard to working expenses there has
been an increase of Rs. 250 crores,
over what was 1incurred in 1073-74,
The operating ratio has also gone up
to 93,54, At p.91 of the book that
has been supplied to us, figures of the
operating ratio have been given. You
will notice that the operating ratio.
in 1966-67 was 83.2 whereas in 1970-
71, it went up to 642, In 1971-72, it
was 83.1, in 1572-73 it was 84.5 and
in 1973-74 it was 93.7. So there has
been, more or less, a progressive in-
crease m the cperaling ratio of ex-
penses, We should have expected the
Railway Minister {o tell us what eco-
nomies are being proposed to be effec~
ted in order to put down the working
expenses.

‘Then agair 1t has been estimated
that in the budget year, 1976-77, the-
Railways expect to lify originating
traffic of 225 million tonnes and they
have expressed their unhappiness, if
I can call it, that only Rs. 91 croress
have been allocated to them out of the
Annual Plan. But the Railways do
not take into consideration the fact
that in the Fourth Plan, about Rs, 1400
crores were 1nvested to augment the
carrying capacity of the Railways and
the target placed then was 265 mil-
lion tonnes of originating traffic. Even
if we are expecting an originating
traffic of 225 million tonnes, it is for
short of the targeled figure of the
Fourth Plan. It is expected that the
Railways have the capacity to lift that
traffic, should it be offered to them.
It is, therefore, not clear why alloca-
tion of Rs, 91 crores should be consi-
dered “inadequate”.

Then we go to the utilisation of
wagons. You will rotice that in 19714~
75, 15,183 net tonne kilometres were
moved on BG and 12,679 on MG



179  Rly. Budget, 1976-T1— MARCH 13, 19% Ry, Budget, {9870~ 185
Gen. Dis, Gen, Dis,

{Shri Satyendre Narayan Sinha]

‘Y'his is per tonne of wagen capacity.
But it is less than in 19680-61, 1971-72
and 1872-73. We also assess wagon
utilisation by the number of days
taken in having two leadings which
in railway phraseviogy is known as
wagon turnround day, In 1965-66, the
wagon turnround days were 11.2 on
BG and 7.2 on MG. In 1972.73 it was
135 in BG and 108 in MG. In 1973-74,
it was 15 on BC and 125 on MG. In
1974-75, the corresponding figures
wers 146 and 129, You will notice
that larger number of days are taken
in wagon turnro'ind

Then we come {o loss and damage
claims for goods in transit Shri Ha-
numanbaiya has referred to the or-
ganisation of the RPF which is being
agsisted by the Covernment Railway
Folice. I appeal to the Raillway Mi-
nister to hold a conference with the
Chief Ministers and take their as-
sistance in slopping the malpractice.
Although the Railway Protection
Force are a well orgenised force, loss
&ang damages due to claims of goods
lost or damaged in transit have been
golng up For instance in 1965-66
the number of claims was 587 and
the compensation paid was Rs 5.37
crores, In 1971-72 the number of
claims was 737 while the compensa~
tion had risen to Rs 1268 crores; in
1972-73 the correspording figures are
710 claims and Rs 1229 crores and
in 1974-75, the number of claims was
691 and the compersation paig was
Rs J465 crarc:, You will notice that
the figure of compensation 1§ progres-
sively going up.

Similarly, with regard to accidents
a'so ‘the figure is progressively in-
creasing, frem 1971-7C to 1974-75,

?asualties and the compensation
paid in 1r¢ et thereos have alse gone
Up  In 1965-86 the number of per-

sons killed in Railway atcidenty wis
41, injured 458 snd the compensation
paid was Rs, 3,60 lakhs, In 197¢-75
the number killed was 98 and injured,
297 and compensation paid wasz Rs,
4,29 lakhs.

Thus the Railways bad to pay a
good bit of money by way of come
pensation. The working of the Rail.
ways should be further improved so
that this coulg ve kept under control.
They should try to avoid accidents,
or at least keep to the minimum the
uumbe; of accidents and the casualty
figures,

It has Yeen the casc of the Railways
that they had been uffering losses be-
cause they had not been allowed to
run the undertaking as a commercial
organisation They have to take on
certain :ocial burdens, such as ope-
rating unprodact.ve snd unremunera-
uve lmes, cairymg goods on conces-
sional rates at the instance of the
government for the sake of the com-
mon pcople Thev ulsc say that they
have to provide for housing foy their
emplovees and also look atter their
welfare, They sav that they should
be compensated by the government
for all this, The Ruilwav Coriention
C.ommittee has gone into this question;
it is sympathetic to the demands of
the Railways 1 feel that their case
for reimbursing them for opcrating
uneconomic lmes 1s a strong case;
thev should be (™upencated for that
as well as for carrying goods on con-
cessional rates at the instance of the
goverrment. But with regard 1o the
provision of amenilies to their emp-
lovees, and pavmeni of damages for
Joss of goods in trausit, they do not
stand on good grounds  Ag a carrier
3t is ‘heir respunsikility ang duty to
see thet goods entrusted to their care
are delivered at the destination in
proper condition It is for this purpose
that they have got their Railway Pro-
tection Force and RPG They should
be asked to mncresse their vigilance.
Secondly, as a goog and progressive
employer, they rannot claim compen~
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sition from the government for pro-
viding facilities to thair employees, As
X dmnid, the other two points deserve
the consideration of government and
1 hope the government would look
into their case, The Public Accounts
Committee has suggested that the
structure of fares and freights should
be based on cost plus basis. they
should restructure the freights on these
lines o minimise tLeir loss because it
is hugh time that the Railways Fin-
ances were put in shape. They have,
in mvy mind, tried to gear up their
administration, But, j{ is necessary
that more attention ond care is given
to tighten up the administrative ma-
chinery to make economies wherever,
necessary, to «top leakages on account
of tirketless travelling or pilferagss,
Sometimes these pilferages take place
in collusion with staff and a number
of caves have come {c notice. Tt must
be put stopped.

I welcome the proposa] of the Rail-
wav Minister to set up an autonomous
Construction Corporation for accept-
ing assignments in foreign countries
It is mood that we are prepared to ox-
port nur knowhow to other countries
also,

Lastly, I wcleome the introduction
of AC. Sccond Class Sleeper coaches
in Deluxe trains They are very popu-
lar and very convenient and may 1
iake this opportiunity to submit to
the Railway Minister to consider the
feasibrility of introducing such coaches
in other fast-runn'rg long  distance
trains” 1 do hope t:at with the con-
tinued leadership of the Railway Mi-
nister, the railways will continue to
show imnrovement and act as a mo-
del hefore the country, both as an
employer and for food management,
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Pa¥ w otr A fefefony g &
a fufefoon arw g § eowt &
witfe Tord & GTHTH Y, 2k AN
aft ot pey e g Tt | i ! it
dfea oft ¥ w2y § wrm wewnw ¥ fw
g §¥ FTeyex W faw fipw oo |
ot foelt ooy Y g & 2w W
g Tefragd v &) A wry
74! twd ¢ & foaw fog @ w0
ataT a1 fv gy wafaw fear smd
sfaw gror w1€ g8 Na w1 5 A F
T § 1 W G e WY T & 5
S Frsmym g A § waw
T T A, wAr 2% ) we e
F1 APAATE! AET graT Y q@ AT HF ?
MR, SPEAKER: He may continue
after lunch
13 hrs,

The Lok Subha adjourned for Lunch
till Fourteen of the Clock.

The Lok Sabha re-assemliled after
Lunch, at four mwmutes past Fourteen
of the Clock.

[Mr, DErUTY-SPEAKER 1 the Chun |

RAILWAY BUDGET, 1573-77—
GEERAL DISCUSSION - contd.
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Hrwgr w1 fn =W ghomr Tt
vy wow & ) er afi § fe s ol
nfegi drwe & wodt & oodt i hiw
¥ wge mifeai wwdy § ) K% o« mieat
veaT wreft § aw &€ & vt § foe-
gfear e &w ¥ wwdt &, w9 A
EmE F a1 T sgar fe
17 Ags @ 12 w1 @ 4 e
Wt wior fear war § e A I Y
R gar & 1 Wy AW 74, 75 ¥
T gt A

“The progressive decline in the
daily kilometre of steam Locomo-
tive 13 due to their being increasing-
ly relegated to sliort distance opera-
tion and shunting”.

FEAAT AT INY 1 fafear
i W 0¥ feww 39 Ad) g, we
T N T @ A 2
™ wArE A awr wifen fr e
v &1 | T AT FEA ¥ wT H@Er

g
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2. 397 w1, 5T f& 1974-75 ¥
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¥E 3 otr g mewT M ghd )
A TR FIF T wW AT RWH AN
utT g1 w7 AN W FIE ¥ %
& F7 W0 "7wAr , a8 A wwA F
T owaAr | gRfAY gaT W woaer
smR w0 wifgy | og 9w & fr @
T wEar wudt swiw § wafs s
g § 1 ART wowr a8 @ dar
gy fr safa o worer der A% ¢
fw ady
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SHRI THA KIRUTTINAN (Siva-
ganja): Mr, Deputy-Speaker, Sir, I
am very thankful to you for having
permitted me to put my views on the
present Railway budget. The present
Railway Budgel seems to be a progres-
sive look, but I fee] that the Railway
Minister has failed to put this giant
undertaking's finance on a sound foot-

ing.

Despite the steep increase in fares
and freights in the year 1874 and the
so-called upswing in the economy n
the current year, the revised budgat
estimates for 1875-73 shows a deflcit
of nearly Rs. 63 crores against a sur-
plus of Rs, 23 crorer envisaged ear-
Tier. lukewise, during the coming
year 197G6-77, though the Railway Mi-
nister claims that the passenger traific
will grow by four per cent “other
<coaching traffic” by 5 per cent and ori-
ginating freight traffic by as much ag
12 million tonnes at the existing rate
of fares and freights, the budgelary
gap will mount to Rs. 78 crores.

In order to balunce their books. the
Railway Minister hoy chosen the easi-
est way out by clemping another sur-
charge of 5 or i per cent on all goods
with a few exemptions This move
may yield a fair amount of money
but ig 1s doubtful whether it is the
right way of ~oing shout it

The road transpnten are quite com-
petitive will. the rpilways upto 500
%kms. A charge of 10 per cent on
“smalls” and 5 per cent on full wagon
loads will definitely have the affect
of diverling a good deal of goods tra-
fic from trains to trucks. The Rail-
ways are pilling up losses ever since
1964-685. The Railwaygy Convention
Committee has estimated that the debt
to the general exchequer rose from
Rs, 208 crores in 1978-74 to Rs. 380

crores by the end of 1974-75 and was
expected to go up to Rs. 396 crores
by March, 31, 1976.

The reasons for the deterioration of
Railway finances during the lasy ten
years are well-known stagnations of
originating freight at 200 million tom-
nes, and a 40 per cent increase in the
unprofitable passenger traffic, So, it is
not enough in ihese circumstances
merely to adopt the easier course _of
raising, year after year, freight rates
and fares in an attempt to balance
the books. I have repeatedly stressed
nd again wunt to stress now that the
problems that the Railways face can-
not be set right with an accountant’s
approach,

The Railways are expecting to push
up originating freight trafic to about
214 to 217 million tonnes in the cur-
rent year, This is really higher than
the budgel estimate, But it is perti-
nent to remember that the huge in-
vestment of Rs. 1400 crores during the
Fourth Plan was designed to create a
carrying capacity of 265 million ton~
nes of originating freight traffic.

The present perfcrmance has barely
reached the level arrived at in the
beginning of the Plan period. Since
then, more investment has gone to
Railways The plan outlay approved
for the next vear is Rs 9281 crores
This provision is considered inade-
quate bv the Railway Minister But
the target of originating freighy traffic
at 225 million tonnes in 1976-77 is
still far short of the original Four'h
Plan target. So the functiona! effi-
ciency and financial viability of the
Railways require a major reorsanisa-
tion of the system What is needed is
a coordinated scheme of overa'l pers-
pective transpori planning.

. Commenting on the steep deteriora-
tion in financial results of the Rail-
ways after the Third Plan, the Public
Accounts Committee observes:

“It would appear that the mas-
siveé investments made on dieseli-
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sation, elevtrification and moderni-
sation of Railways over the years
have insteag of bringing about any
improvement only added to the cost
of Railway operations.

It is painful iy observe that from
106880 to 1872-73, the net increase
in the goods traffic in terms of ori-
ginating tonnage was a mere 2.8
per cent against an increase of 29.4
per cent in earnings and 32,3 per
cent in the working expenses, The
growth rate on the Railways has
thus been stagnant”

So, all efforts should be made to cut
out avajlable experditure and attract
more traffic to Railways by jimproving
the service,

The Railway Convention Committee
gays:

“The Committee need hardly
poini out that the Railway planning
has been unrealistic over the last
two Plan periods in as much as
while a heavy investment is aug-
menting, capacitics were made ac-
cording to the forecasts of freight
traffic, there was a wide gap bet-
ween the traiic forecasis and theijr
actual malerialisation This is evi-
dent from the fact that while a
heavy investment of Rs. 3,868
crores was made by the Railways
in the Third 2nd the Fourth Plans
and the threc inter-Plan years, the
{raffic matorialisation has belied all
expectations.”

The Rilwavs have incurred heavy
losses during the past many vears due
to unsatisfactory foreign collaboration,
agreements and f{aulty designs in the
manufacture of electric  locomotives
and concrete cleejers

Aceording to the annual report of
the Comptroller and Auditor General
of India for the year 197278, the
Railways are incurring losses due %o
Var:ious other causes like, wunusual
traing cheap transportation of bamboo
and timber and under-welghment of

FHALGUNA 28, 1807 (SAKA)
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wagon loads, The same report high-
lights the troubles the Railways “are
facing in its two major production
umts, the Chittaranjan Locomotives
Works and Diesel Locomotive Works,
Varanasi,

The report points out that full pro-
duction has not been attained in the
DLW though nearly a decade has
elapsed since production started. The
estimate for lne Project envisaged an
outturn of 307 diese! locomotives in
fixe years time, by 1967. By 1966-67,
however, only 116 hroad-gauge diesel
locomotives have been  produced.
There was a substantial shortfall by
nearly 50 per ceny of the installed
capacity in the next three years also,
As per the Project Report, 941 B. G.
locomotives or equivalent should have
been manufaciured during 1963-64 to
1971-72 The actual oufturm was,
however, 427 B.G, and 80 M.G, loco-
motives.

The performance in Chittaranjan
Locomotive Works ir also depressing.
The Railways entered into a collabo-
ration agreement with a foreign cone
<ortium in 1962 for manufacture of
A C. freight type B G lectric locomo-
tives. Between December 1983 ~and
October 1987, the Chittaranjan Loco-
motive Workshop delivered to South-
Eastern Railways 82 locomotives and
16 sets of bogies with traction mo-
tors, Shortly after commissioning il
these locoinotives, rach costing about
Rs 24 lakhs, thev started devcloping
a number of defect= and had to be
withdrawn from service from October
1964

Major repairs of atd modifications
tn these locomoltiver had to be carried
out, involving a total expenditure of
Rs 14122 lakhs till November 1972
cbout 10 per cent of the cost of manu-
facture

No doult the ICF in Madras at pre-
sent has achieved the production level
of 750 coaches per year, i.e., more than
double its planned capacity. We should
apreciate this ang the employees in
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the ICF should be congratulated for
their effort, But the employees are hot
given any incentive or bonus for their
effort; they are not even rewarded
at least with a word of thanks by the
Hon, Minister.

Several steps nave been taken for
improving the carrying capacity of
coaches and wagons of the Railways,
But they have not been processed with
any real sense of urgency and the
progress made so far is very slow. For
example, although the design of the
double decker coach was evolved by
RDS.O, as long back az 1972-73, the
order for manufacture of the proto-
type was placed on the factory only
in April 1974 As a result of this delay
the proto-type of the coach will come
out of the factorv only by the eond
of 1876 Therefore, the efforts of the
Railway Board m thi; direction should
be result oriented and a time-bound
programme should be chalked out so0
that the necessarv improvement s
achieved in the shortest possible time,

The delay in taking decisions does
not speak well of a commercial orga-
nisation like the Railways, The Rail-
way Board should finalise their deci-
gions without any avoidable loss of
time.

A fifteen year corporate plan cover-
ing the period 1274-75 to 1968-69 was
under preparation by the Indian Ratl~
ways to meet further future traffic re-
quirements A special unit had also
been set up 11 the Railway Boarq for
this purpose, This corporate plan pro-
posed so many things The plan has
mentioned that utilisation of assets is
very low, the budget has not perfor-
mance criented and the accounting not
responsibility-lased. It has also
pointed out that the organisation of
Railways is functioned and not system
oriented, The stalistical statements
available, though voluminous, do not
provide the required management in-
formation. It has suggested thai cost-
ing studies for different passenger
services should be undertaken t0

mpke the fare structure rational snd
cost oriented,

The plan has emphasized that im-
portant passenger terminals have
reached the saturation point and most
metropolitan cities are particularly
hard-hit because they are in the heart
of the cities and are space bound,
Terminals should be suitably designed
to take longer train lengths to meet
future requirements.

During the corporate plan period it
is proposed to accelerate the pace of
electrification and there should be no
large.scale use of diesel traction. It
is proposed to electrify about 8800
kilometres during this period. This
step would help conserve about 8,00,000
tonnes of diesel o1l from 1978-79.
Procurements and replacements have
becn assesesed ay 1,446 diese] and 2672
electric locos,

The plan has =also indicated that the
studieg would be undertaken about
man-power management, particularly
about category-wise reguirements of
staff, and these released due to techno-
logical changes and improved pro-
ductivity would be retained for other
suitable jobs In these studies,
cognizance would be taken of the need
to mmprove the real wages, man-
power etc and planning organisations
would be set up in the Railway Board
and at zonal and divisional levels. I
don't know whether all these sugges.
tions have been taken note of and
whether the Railway Board have
moved to implement all these plans.
Setting up of a Railway Consultancy
Corporation was thought of even in
the year 1974 It was suggested to set
up a Corporation to assist the develop-
ing countries in their development
programmes The competence of the
Indian Railways i this regard has
been acknowledged not only by the
developing countries in which the
Indian teams have undertaken con-
sultancy work, but also by such autho-
rities like the World Bank. Such a
venture would be a concrete step in
sharing the Indian technological know-
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how for the development of Afmcan
and Asian countries It would also
bring new sources of revenue to the
Railways which 1z facing one of the
worst yearg 1n 1its history The Cor-
poration would also help in boosting
the export of railway hardware But
the Railways have taken such a long
time to take a decision on this matter
and 1 should appreciate the Railway
Minister for having announced the
decision at least now Buy thig should
not stop with announcement like other
things, 1t should also be expedited

According to the Raillway Boaids
report to the Railway Convention
Commuttee the losses on account of
soctal burdeng for the last fou: years
were Rs 169 crores 1in 1971-72 Rs 173
crores tn 1972.73 Rs 277 crores 1n
1973-74 and Rs 282 crores in 1974-75
In other words they have increased
by 68 per cent mm three years If
losses by way of expenditure on
account of welfare programmes and
security of goods and passengery are
not counted, the cuirent social burden
will be Rs 200 crores a yeam This
should be compared to the working
expenses of Rs 1300 crores as esti-
mated for 1975-76 Thus q little less
than 14 per cent of the total expend;-
lure goes to public welfare This
figure 1s very close to Rs 197 88 crores
which 1g the dividend hiability calculat-
ed by the Convention Committee

The Commuittee has examined 1n
detal]l how thic problem 15 handled in
other countries Most foreign r1a1lways
dare bearing the social burden resulting
fiom the opertion of certain types of
services fare and freight policies and
piovision for staff welfare They
mcluded 1losses ansmmg from un-
temunerative though socially desir-
able operations concessional fares and
freight rates for certain specified
categories of users and commodities

The Committee also noted that the
foreign railways received financial
assistance from thesr Governments
broadly to meet the tollowing social
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burdens (1) losses from unremunera-
tive passenger services operated in
public 1nterest e g, n Brntain, France
and Canada, and on short distance
traffic eg, 1n Germany, (2) losses
from charging uneconomc fares apd
freight rates in line with Government’s
policy eg, m Bntamn, Germany and
Fiance (3) cost of operation and
maintenance of crossings, eg, mn
Getmany In addition some of the
foreign rallways receive compensdation
in a number of other forms hke
subsidy for payment of interest @s in
the case of German and Japanege 1ail-
wass writing down of capital liabihity
as in the case of British railways pay-
ment of local taxes at reduced rates
as 1n the case of Japanese and West
German railways, and subsidies to
covel 1evenue deficits as in the case of
Japanesc German and Bnitish ragl-
ways Therefore, following the
pattern of other countries, India has
two choices Government can either
give 1ehef from dividend habihity or
compensate the Raillways for ope1at-
ing uniemunerative hines and services

Since the Railwayg have been
incurring losses continuously for ten
years immediate steps should be
taken to restore their financial viabi-
htv  For this I suggest Parhament
will have to write off the capital 1n-
vestment of Rs 5000 crores to the
Railwavs

The Railway Convention Commuttee
has taken to task the rallway admnis-
tration for overcrowding and inhuman
conditions of travel in the case of new
«econd class passengers

In 1t 5th 1epoit for 1973 the Com-
mittec has said

While the Railways aie not in a
position to ensure a seat to w thund
class passenger and for any distance
at a r1easonable short notice, 1f not
on demand the provisions of fapili~
ties for the more affluent sections
of society by way of air-conditioned
tramns, coaches 15 out of tune with
the declared objective of establigh-

ment of sociahistic soclety”
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As the Committee has pointed out,
87 per cent of the total passenger
earnings come from the second class
passengers and the vast majority gets
a raw deal at the hunds of the
Administration. But the minority of
05 per cent belonging 1o the affluent
sections of the society, travelling by
air.conditioned and first class coaches
are assured of all facilities with the
staff also obligingly attending to their
needs and comforts. As the Com-
mittee has said, there is a great need
for the policies of the Railway Admi-
nistration to be mass-oriented. It is
not by mere conversion of the third
class into seconq class with the help
of the brush, that the public can be
fooled into believing that the socia-
listic objective is being pursued with
vigour. The Railway Ministry has
only been indulging 1n such gimmicks
with no thought spared for really im-
proving the conditions of the mass of
passengers

Now I want to say something about
the Southern Railway. The Southern
Railway has a long way to go in
meeting the growing demands for
transport m the mrea. Southern Rail-
way covers four States. Tamil Nadu
and Kerala fully and Karnataka and
Andhra Pradesh partly. To keep pace
with the planning and growth patterns
of the area, the Railways have to
develop facilities in many spheres,

It is said that electrification work
between Tiruvallore and Madras and
Gudur and Madras is being exeruted,
but no tangible results have been
achieved The new broadgauge line
sanctioned between Karur and Dindi.
gal, and a parallel B. G line from
Dindigal—Madurai, to Tuticorin and
Maniyachi to Tirunalveli has not been
cared for by the Railway Ministry.
The construction of broadgauge line
from Tirunelveh to Trivandrum and
a branch line from Nagarkoil to
Kanyakumari 1s not getting adeguate
finance from the Railways and the
work hag been delayed and the cost
is being allowed to increase exhorbi-
tantly.

X 3

Now, I want to say something about
the employees. Some timg back, the
Minister for Railways #nnounced in
his inaugural address to a seminar on
“Railwaymen’s role in National Emer-
gency” sponsored by N.F.LR.; that the
question of workers' participation in
the management of the Railways was
under active consideration of the Gov.
ernment. He also said that the
workers' participation in the adminis-
tration was as much necessary for the
smooth running of the Railways as
public cooperation, but he has said
nothing about this in his budget
speech

Regarding rail-road coordination,
there has becen time and again refe-
1ences to rail.-road coordination, but
nothing substantial has been done to
remove the present wasteful competi-
tion between the Railways and Road
Transport. It would be necessary to
recapture the high-rated traffic by a
commercially oriented approach. ‘This
would mean ensuring better customer
service, quick settlement of claims,
quicker movement of goods and pre~
vention of pilferage. This year also,
the budget has provided rupces 10
crores for road transport

If the additions to the capital are
not made with a view to ensuring
overall remunerativeness, the deficit
may grow. Therefore, the investment
proposals should be thoroughly scru-
tinised so as not to accentuate the
difficult financial position of the Rail-
ways.

About Rs, 26 crores have been in-
vested by the Railways in various
State Transport Corporationg pre.
viously with a view to regulate rail-
road coordination. Even though the
Railways are getting adequate returns
on their investments, in the form of
fixed rate of interest, the aim of rail-
road co-ordination has not been
achieved The basic reasons for this
i1s that the representution of the Rail-
way Board on the Boards of Directors
of the transport undertakings is not
effective enough.
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also recommended that the Railway
Board should in concert with fthe
Ministry of Transport and State Gov-
ernments review the position to devise
methods for making the mailways’ par-
ticipation more effective.

With these words, I conclude,

MR. DEPUTY-SPEAKER: In view
of the large number of names from
the Congress Party, I have been re-
quested to allow to each speaker only
ten minutes. 1 hope they will bear it
in mind and co-operate, Shri
Goswami.

SHRI DINESH CHANDRA GO-
SWAMI (Gauhati): I associate my-
self with my other friends in con-
gratulating Shri Tripathiji and his
colleague, Mr. Qureshi who deserve
congrafulations mainly on three
counts: firstly, for makmg an allround
improvement in the efficiency of the
rallways, particularly, after the
cmergency, secondly for presenting a
much healthier budget this year and
third,y, for sparing the common man
from a further rise in either the
freight or the fare It cannot be
denized ihat if there is any one depart-
ment wherc there hag been a marked
mmprovement after emergency which
is perceptible to the common man, it
15 the railways.

I am a frequent traveller by rail
and whereas previously when I came
from Assam, I had to wait for two
hours outside the main signal of the
railway station ag the train could not
get in for nonavailablility of a plat-
form as the train always used to come
late, but nowadays we have a different
experience because the train comes
half an hour early, it is detained at
the outer signal. So, there is a definite
improvement in the running of the
railways, Then there is the easy avail-
ability of berths, thanks also to the
inttiative of Mr. Qureshi who has
undertaken a number of raids on
trains. In fact once I was coming in
Assam Mail ang there was a raid and
immediately persong who were occu-
Pying berths unsuthorisedly immedi-

TN T ey e ey st oot
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ately started asking whether Mr.
Qureshi had come? It appears Mr,
Qureshi’s name has become synonyme
ous with raids for unauthorisdd tra-

vels.

It is also a heartening factor to note
that there has been a great improve-
ment in the freight and passenger
traffic and in the last few months both
are ahead of Budget forecasts and as
the Minister has said, the revenue
earning freight traffic has reached an
all-time high in the railway history.
The budget has also thrown up the
prospects of the reilways coming out
of the tunnel and yielding a surplus
of Rs. 89.82 crores but, unfortunately,
because of reasons beyond control on
account of the five additional instal-
ments of DA and then the increase in
the fuel bill, we have to end up with
a deficit of abeut Rs. 62.81 crores, I
think in this context the railways
shall have to consider very deeply
about improvement of its flnance. As
the time will not permit me to do so
and as my other friends have dealt
with it, I will not go deeply into it.

One thing which I want to draw
the attention of the Minister is to-day
the wage bill accounts for 82 per cent,
I am told, of the railway economy.
Something ghall have to be done in
this respect. Secondly, the bill on
compensation is very heavy. Last
year the budget statistics showed that
because of thefts and pilferages, ete.,
we had to give Rs, 14.65 crores.
It amounts to 1.5 per cent of the
gross earnings. This amount, again, to
a certain extent, is misleading, Last
year, altogether there was a total of
6,890,678 claims. But the budgetary
figures do not take in to account the
outstanding cases numbering 1,41,829.
If these claims are taken into account
I think the total amount that Rail~
ways shall have to pay will be more
than Rs, 17 crores and the enormity
of the sum can be realised from the
fact that last year for new lines and
railway development the amount ear~
marked was only Rs. 17.52 croves.
That meang that the amount we have
earmarked for new rallway lines and
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dumpmant is almost the same as

the amount we are paying for thefts,
pliferage, ete, Thelg thefts and pilfer-
ages have got repercussions, in other
respects, Because of thefts, because of
pilferages, because of loss, because of
these damages, persons are not willing
to gend their goods by railways. We
have got therefore a  paralle] road
transport system operating, which is
growing in the north-eastern region
for example, Large quantities of goods
trafiic are being carrieg on by these
motor trafic and trucks, This affects
the railway economy adversely in
many fields. Therefore, a time has
come when the Railway Ministry shall
have to go into the problem and see
how we can cut down the expenses on
compensation, I feel that a Committee
should go into these aspecta

¥rom the Annual Report and Ac-
counts for 1974-75 it appears that there
is an increase in the number of cases
registered in this respect. The number
of cases registered in  1974-75 was
92,660. There is an increase of 19,000
cases in this period over the corres-
ponding period of 1973-74. There 1s an
iIncrease of Rs. 151.3 lakhs in respect
of value of properties stolen. Similar-
ly there is all round-increase in other
respects including number of persons
arrested, and the figure 18 27,122. We
have to seriously look into the matter
and see how {o remedy the situation
The people travelung by the railways
have been subjected in recent montihs
to a large number of cases of robbery
and dacoity. In the initial period after
the proclamation of emergeney and
soon after that, there was lot of im.
provement in certain respects but
soon after that we have found a sense
of complacency. We have been told
cerlain instances from which 1t would
eppear that the railway employees
have gone back to their ofd ways. o
their old tricks and even today the
newspapers carry a news item of a
marriage party headeq by a railway
empioyee himself going from one
Place to another without tickets. The
Railways ghall have to be eareful to

gaon to Glauhatl. ‘The totsa] cost is ex-
pected to be about Ras, 30 crores. The
budget makes provision of only Ra, 2
crores thig year, At this rate it can-
not be completed even in 15 years. One
Aoes not know how long one has to
wait. Instead of allocating money in
terms of one crore or two crores, and
this matter going on for years and
years, we should fix some time limif
and some priority to be given so tbat
the areas which deserve preferential
treatment may not have to suffer in
the matter of development of {hose
lines.

The Public Accounts Committee also,
in one of its Reports, has said that
these are some of the important lines
because there is lot of polential for
growth. The Rallway Ministry should
impress this upon the Finance Ministry
and the Planning Commission for more
allocation of funds for development of
backward and hilly regions. The
amount earmarked for purposes of de-
velopment of the order of Rs. 330 cro-
res would be only 15 per cent of the
total amount origmally envisaged
There is then the general problem con-
fronting the whole of the north-eas-
fern region We have told this and
we have also written times without
number that there should be a coord!
nafed programme for the development
of hilly regions in this respect. Here
I would like to refer to the 171st Re.
port of the Public Accounts Commit-
tee It says:

“Tbe expansion of railways in the
sphere of construction of new rail-
way lines has been far from uni-
form throughout the country during
the last 25 years with the result
that certain hilly, backward and
underdeveloped regions ang States
have been totally neglected while
certain areas have been given some
consideration. It is seen that In
some States such sg Himachal Pra-
desh, Nagaland, Meghalsya, Muni-
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pur, Arunachal Pradesh, Mizoram
and Tripura and other backward
States, there has been practically
no construction or addition to route
kilometrage during the last 20 years
or it has been only negligible.

“There had been no clear-cut po-
licy followed by the Railway Board
and ihe Planning Commission in re-
gard to construction of new railway
fines although the Planning Com-
mission have extended some conces-
gions to hilly, backward and under-
developed areas...

The Report has turther gone on to say:

“The Committee are sirongly of
the view that for the opening up of
areas in hilly, hackward and undeve-
loped regions the provision of trans-
portation infrastructure in the form
of railway lines must be made on a
high priority basis as they have no
doubt that the develoment of these
areas will automatically follow once
the transportation infrastructure is
developed. The Committee also feel
that the regional imbalances in the
economic development, which have
tended to become more accentuated
over the years are in a large measure
attributable io the lack of transpore
fation facililieg in these hilly, back.
ward and undeveloped regions.”

In fact, the Committee want so far as
to say that the fifteen new lines on
which construction work was inaugu-
rated during the last five years should

be taken up and completed very ex-
peditiously.

I personally fee} that this House
should have a separate occasion fo
discuss about the policy and the pro-
gramme that the Railways should take
up in regard to the development of
the hilly and backward regions which
lack in infrastructure of tramsport and
communication. If we ask for indus-
tries, we have been told that indus-
trieg cannot come up because there is
no means of communication. When
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we ask for communication, we are told
that we caonot have communications
there because there is no infrastruc-
ture to start the communication, The
Ministry must provide avenues to get
out of this vicious circle. In fact in
Meghalaya we have strong minera] de-
posits including coal deposit. The
present fuel policy of the Government
is for substituting petro] by coal,

This is not possible without the crea-
tion of an infrastructure. J fee] that
the Railways which have already sur-
veyed this line in Meghalaya region
should go ahead with the construction
of the line. As my time is short, I
would touch only the three points in
one minute, In the Gauhati Mail, all
the coaches are extremely in a dilapi-
dated cofidition, Kindly do something
about it. My second point is for the
dieselisation of the Gauhati Mail and
the other pdint is about a lot of de.
mand that is coming from my consti-
tuency from the people of Assam that
there should be one train which should
connect the North-Eastern region with
the South because a lot of passengers
g0 from the Eastern region to the South
and they are undertaking a very cir.
cuitous route. I think you should con-
sider very seriously about it. Y hope
that the Railway Minisiry would be
able to persuade the Planning Com-
mission and the Finance Ministry to
provide some additional funds for the
purpose of development of hilly region
and they will go ahead expeditiously
with the construction of ihose lines the
survey of which has already been
completed, particularly the line in Me-
ghalaya, the line in which T am inter-
ested that of Panchprathna and Joghi-
gopa through the South Bank of the
river Brahmaputra,

SHRI K. RAMAKRISHNA REDDY
(Nalgonda): Mr. Deputy-Speaker, Sir,
1 rise to support the Railway Budget
of 1976-77 which has been presenied
by the hon. Minister of Railways in
this House on the 10th of this month
At the outset. T hearlily congratulate
the Railway Minister for not enhanc-

ing any passenger fare during this
year.
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In this connection, our beloved
Prime Minister had insugurated the
Bibinagar-Nadikuda Railway line in
Andbra Pradesh two years back but
the progress of the Project 18 very no-
minal. Last year only Rs 55 lakhs had
been provided for this Project. This
year only Rs. 30 lakhs have been pro-
vided. This shows this nominal
amount has no comparison to the cost
of the estimatled project of more than
Rs 13 crores. The then Railway Mi-
nister, Shri L. N. Mishra at the time
of inauguration, had announced that
this Project would be completed with-
in three or four years. At this rate of
funds are to be allotted, 1 am afraid,
even mn ten years’ time this line 18 not
going fo be completed. I hope the
Railway Minister will pay his personal
attention and make ai least a provision
of Rs. 3.50 crores for every year o
meet this estimated cost of Rs. 13

crores.

I am ynable to understand why the
Railway Mmistry won’t be able 1o
complete the project within the pres-
eribed time, I think they want to de-
lay it further which will result in ad-
verse conditions. As the people of
Andhra Pradesh have high aspirations
on this project, particularly, in the
Nagarjunasagar area, may I urge on
the hon. Railway Minister to kindly
consider this issue sympathetically and
see thaf the Bibinagar-Nadikuda Rail-
way line is completeq as scheduled,
with the allotment of at least Rs. .50
croveg every year?

Now I would like to bring to the kind
nolice of the House about the electri-
fication of Vijayawada-Gudur section.
This is a very important section bet-
ween Vijayawada and Madras for
which the Government of India sanc-
tioned an amount of Rs. 19 crores. As
against the fotal sanction. the expendi-
ture on this project is likely to be of
‘the order of Rs 8} crores till the end
of this year. It may thus be seen
fhat more than 50 per cent of work is
Yet to be completed But only Rs 3-1/2
crores has been made available in
this Budget which will not be suffici~

ent o domplete the work. May 1 peint
out that both in the case of Bibinagar-~
Nadikuda Railway lineg and electrifi-
cation of Vijayawada-Gudur section
Railway line, the amount provided in
these projects are very meagre as
compared to the actual requirements,
I am rather—pained to say that the
Railway Ministry seems to be show-
ing a stepmotherly treatment to-
wards Andhra Pradesh,

With a view to providing quick
transport facilities between Delhi and
the State Capitals, the Railway Minis-
try bad introduced Rajdhani Expresses
to Bombay and Calcutta. Though
Hyderabad, the capital of Andhra Pra.
desh is considered to be a very im-
portant link between the North and
South, no such Rajdhani Express has
been proposed in spite of the fact that
the then Railway Minister promised to
do so. I, herefore, humbly request the
Hon’ble Minister for Railways, to
kindly consider the introduction of a
Rajdhani Express to Hyderabad or Se.
cunderabad I hope the Hon'ble Minis-~
ter will make an announcement in this
regard during his reply to the Budget

Another pomnt which I would like to
stress is electrification and dieselisa-~
tion of trains. In the Soulh Central
Railway, Dakshin Express and one or
two other trains have been dieselised.
This needs further increase to speed
up the trains and to increase the effi-
ciency of traffic transportation, I urge
the Railway Minister to dieselise or
electrify at least 25 per cent of the
traing during this year of South Cen-
tral Railway.

I would like to reiterate my ear-
lier demand of constituting a separate
Railway Service Commission at Sec-
underabad which is the Headquarters
of South Central Railway.
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It is Jearnt that the existing dining
cars aitached to various traing are like-
ly to be abolished at the earliest, I
{hink the present dining car system is#
necessary to continue. If it is abolished
the fresh food will not only not be
available to the passengers but will
also deteriorate and affect health of
the passengers.

I have made a few suggestions with
regard to the current year’s Budget.
The suggestions made by me will be
considered and conceded in the best in.
terest of Railway Administration, With
these suggestions I support the Budget
proposals.

SHRI SURENDRA MOHANTY (Ken-
drapara): Mr. Deputy-Speaker, Sir, I
may be pardoned for saying that punc~
tuality in running trains is neither an
indicator of the health of the nation
nor of the raillways. One is pawnfully
reminded of Mussolini of I1lay who had
been running his frains very punctual-
Iy to impress upon the people the bene-
fictal nature of his dictatorial regime.
Sir, if the punctuality could have been
brought about not through fear but out
of the free volition, out of discipline
and out of better management of the
~ailways then certainly it would have
seen a matter for facilitations.

15 hrs,

While I do not minimise the great
eftort that is being put by the Railways
10 run the traing punctually, certainly
do not concede it as a plus point in
therr favour, because of the fact that
1l 1s only the emergency that has help-
ed them to bring themselves out of the
morass. Similarly, the hon. Minister
wag congratulated not only by his
semor colleagues but also by many
members of the House after present-
ing his Budget because he had not in-
creased the passenger fares. I ask the
hon Minister in all seriousness: did
not the increase in passenger fares
reach a point of counter.productive-
ness” After having hiked the fare
without commensurate passenger con-
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venience twice during last year, was
there any scope for further enhancing
it?

Look at the AC coaches. These
coaches are now going vacant There
is very little occupancy. The occu-
pancy will be less than 20 per cent.
Because you have hiked the ACC fare
to more than the air fare, who would
offer for {ravelling in these AC coa-
ches? In that contex{, I was submit-
ting that the increase in passenger fare
had already reached a point beyond
which had it been increased, it would
have become counter-productive.
Therefore, I am in no mood to congra-
tulate the Ministry for not having en-
hanceq the passenger fare, for I find
commercially there is absolutely no
merit in it.

DR. KAILAS (Bombay South); What
about ordinary first class and second
clags? They are over-full, You are
talking of air-conditioned first class
coaches only,

SHRI SURENDRA MOHANTY: My
hon. friend did not listen to what I was
saying. I said, after having hiked the
railway fare twice last year....

DR. KAILAS: Still the fares are the
lowest in the world.

SHRI SBURENDRA MOHANTY: Lec-
west in the world? I think our under-
standing is also the lowest in the world,
Can we compare ourselves with Japan
where they refund the entire money
if the train runs one minute late? So
let us not make such comparisons. We
are considering our own  situation
within the parameters of the circum-
stances available here. Why talk of
foreign countries?

The hon, Minister being g scholar in
Sanskrit is a great coiner of phrases,
Last year, the House will recollect, in
a very picturesque manner he had des.
cribed the Railways being at the end of
the tunmel’ and we were promised that
the railways would emerge out of
the tunnel, would steam out of the
tunnel, would steam out of the
tunnel, with a surplus of Rs. 23 cro-
res. That became a very popular
phrase. But see how it ended. In

210
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spite of all your emergency, in spite
of your everything, in spite of the
melodramatic checking and—raiding
of trains by Shri Mohd. Shaf
Qureshi — I do not minimise the
sincerity of the effort; I am only refer-
ring to its melodramatic character;
why should a Minister equate himselt
with the staff and do a work which ean
be done by any railway staff, if they
are are honest? It ended in a deficit
©of Rs. 6281 crores. Similarly for
1976-77 budget also, he has coined an-
other admirable phrase; he says: 1
have hope and confidence of a new
image of the railways emerging from
the mists of the past. He is able to see
the vision of a presentable image but
I am sorry to say that the budget that
he has presented will not present a
happy image. He hag spared the pas-
sengers but he has hit at their belly,
at their pockels Look at the freight
Some spokesman of the Railway Board
says: we have spared 35 per cent of
the daily necessities of the people from
the increased freight rates. Freights
have been increaseq on commodities
which I shall presently mention and
let the House decide what impact it
will have on the consumer living index,
For ingtance, charcoal and firewood.
Since the Ministers perhaps use gas,
they do not know the proportion it
constituies 1n the domestic budget of a
middle-class or lower middle-class
family. The other commodities are:
Bugarcane, vegetables, fruits, bleeching
powder, soap, condensed milk. raw
tobacco, groceries, ete. Even bidis
have not been spared by Panditjii 1
do not know what is coming this after-
hoon and whether it will fall on ciga-
rettes also. Cigarette is always
gherki murga. Now, Panditji in his
railway budget thic time has thought
of imposing or increasing the freight
even on bidis Being an impartial
umpire of this House, I ask you, Mr.
Deputy-Speaker, whether this presents
a very presentable image of the rail-
ways. I have got my own doubts
about it.

Coming to the new railway hines, I
do no% know why the Raflway Ministry

takes backward Stateg for a ride, al-
ways.  Banspani-Jakhpura raflway
wag primarily conceived to explojt the
$vast mineral resources that were avail-
able in that area; its length is 176 km
and after a lot of persuasion the Rail.
way Ministry sanctioneq Rs, 39 crores
for the completion of the project. ILast
year only one lakh had been provided
as a token and even that one lakh could
not be spent; only Rs. 80,000 had been
speni and Rs, 10,000 was surrendered.
This year a crore hag been provided
and I am sure Rs. 99 lakhs will be
surrendered. Why are they taking
these backward steps for this kind of
ride? It is not from the parochial
point of view of Orissa that I am say-
ing this. It is extremely important
from the point of view of the nation’s
economy as & whole. I am sorry to
say that the Railway Ministry to keep
satisfied all the regions doles out this
kind of miserly amounts and makes
provision in the budget, for schemes
which it never uitimately implements.
What about the Cuttack-Paradip rail-
way line? This year’s budget hag pro-
vided Rs. 1.20 crores for the comple-
tion of the railway line Since it is in
my constituency, I ask the hon, Minia-
ter: how long will vaou take to com-
plete it? Sir. 120 crores have lLeen
provideg for Cuttack-Paradeep railway
link I am sorry to say today only a
goods train crawls over, I think, at 2
rate of 13 kilometres per hour and the
railway line 15 not ready for passenger
trafic. Paradeep being a busy port.
Cuttack being a busy city and the hne
passing through the densest and the
busiest area of the district, while the
people are looking forward that Cut-
tack-Paradeep link will he opened for
passenger traffic. the Railway Ministry
has been limping.

Sir. now. what is this budget® Is it
a deflei{ budget or a surplus budget?
Sincg the day it has been presented.
this has been baffling me I have been
thinking over it.

AN HON. MEMBER: Please g0
through it again.
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SHRI BURENDRA MOHANTY 1 am
going through it again As Mr Hanu-
manthaiya said, it is an accounting
and it is not countin It is all the
gimmickry 1 accountancy

THE MINISTER OF RAILWAYS

(SHRI KAMLAPATI TRIPATHI)
Counting or accounting 1t 1s a surplus
budget

SHRI SURENDRA MOHANTY It
would have been a deficit budget, a
deficit amounting to Rs 78 10 croies
had you not enhanced the freights
Therefore as 1t 18, unless your opera-
tion costs are gomng up for which no
~atisfactory reason has been given
there should not have been this amount
ol deflcit  that 1s  Rs 7810 .rores
Now 8Sir the plea the Hon Mmmster
iakcs the Railwav Board takes 1s that
there were some incalculable elements
which tnev had not taken into cons-
deration Sir preparing a budget is
not writing a poetry or fichhon While
preparing a budget every aspect of the
matter has in be taken i1nto considera
tion But the Raillway Ministry or the
Railwav Board 1s a mephistopheles
m¢ the Raillwav Mmster 1s always
Dr Faust and what it whispers be-
comes 4 gospel truth for the R-ulway
Minister Ang it 1s the Railway Board
which alwavs dehberatelv tries to
underplay tries to present a situation
n a more acceptaible light and alwavs
hides skeletons 1n the ecup boards which
are 1evealed In the next year s budget
Sit theie mas be some incalculaple
fictors But was the payment of ar-
rear, of five instalments nf DA to the
Railway emplovees incalculable? Why
wag 1t incalculable? 1 have got the
le¢ erity lo ask why? Because thel
Government was committeed to pay
the arrear of the flve instalments of
the DA whv last yearg budget has
not taken this fact into account? The
Government has simply taken the
House and the country for a ride and

them that we are presenting a sur-
plus budget we are at the end of the
tunnel and we will produce a surplus
of Rs 230 crores

SHRI KAMLAPATI TRIPATHI You
can never understand it, I hope
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SHRI SURENDRA MOHANTY, Sir,
I cannot help the poverty of my un-
derstanding But even as a popular
Minuster, it 18 your duty and your
pleasure to convince me and not dis-

mis, what I am saying

SHRI KAMLAPATI TRIPATHI
That will be done but when one is not
prepared to be convinced, how can
anyone convince him?

SHRI SURENDRA MOHANTY Sir,
I was saymg that this explanation
that hag been offered that there were
some incalculable factorg which could
not have been taken into account has,
according to me, no merit Let me not
be misunderstood that I am mimmusing
the wonderful work that the Raillway
Minister and his able deputies have
been domng But I feel their best can
always be better My only grievance
18 thit instead of taking the Parliament
into confldence the railway budget
iries to present a picture which 1s un
realistic

La-stly I invite the hon minister to
trave]l with me once even n the deluxe
train in the air-conditioned class The
beddings which are provided on rent
are stinking They used to give glass
tumblers before Now these have been
remoted and you find some greasy
measly plastic tumbles from which the
people after paymg that fare are
asked to drink water Passenger
amenities are going down day by ocay
The railway waiting rooms gre a veri~
table hell In spite of all that i1s being
said ang done 1in spite of the best
effort. of the minister as I said esar-
Lier his best can always be bette; and
he should look to the passenger ameni-
ties more than what the Rallway
Board 1s affording so far
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*SHRI R N. BARMAN (Balui~
ghat). Mr Deputy-Speaker, Sir,
while rismg to speak on the Railway
Budget I wall first than the hon. Rail.
way Minister for sparing the railway
passengers from a hike i ralway
fare He has coriectly tried to meet
the shortfall in the budget through
a hike in freight chaiges The Rail-
wuay pas-engers would surely thank
the Minister for this 1elief because
in 1974-75 there was a hike in rail-
ways fares twice in the year. At that
time the common people wWere heard
saying that the raillway employees go
on strike and demand more dearness
allowance for that the masses have
to suffer which 1s very unfair. This
year at least they will not be able to
complain about 1t. In this year's bud-
get there are many good points and

*The original speech was delivered fn Bengali.



inovations have been - affected for
example, the number of persons to
be admitted in the apprentice sche-
mes have been doubled. A new in-
surance gchemeg have been introduc-
ed for the benefit of the railway em-
ployees, Trains are running on time,
. ticketlesy travelling has been check-
ed to a considerable extent and as =2
result railway revenues have gone
up. I will not go in details in this
respect because many other speakers
have mentioned them. I will confine
my speech to a few points only.

First 1 will speak about new line.
In the budget proposals I find that
out of 392.81 crores only Rs, 17.52
crores have been allocated for the
annual plan 1975-76 in respect of new
lines and for reconstruction of dis-
mantled lines, That means only 6
per cent of the budget provisions have
been allocated for this purpose, and
for new lines alone, this figure will
further go down to 3 per cent only.
Of course the hon. Minister has said
that he will approach to the Plann-

" ing Commission for more funds and
if that is available then he will re-
consider about new lines. Let us
assume that more funds will not be
available and as a result of that we

- will not be able to do anything for
providing new lines during 1978-77
in the present situation, Only a few
days ago, in reply to a question, Dr.

. Dhillon stated that no new national
"high wayg will be constructed and
even the half completed high ways

. also will not be completed for want
of funds. Therefore, we are faced
_with the situation where we will

" neither get any new national high

[ PIET . 'M" .
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way lines for want of funds. This
will further .mean that those parts ot
our country which are already for-
ward and progressing will stand* to
benefit more and like aill other ijmes -
the backward and hilly areas will re-
main neglected this time also. If this
policy is followed year afier year
what will happen to the people of
backward areas? I will like to re-
mind this House that these backwsard
areas are mostly inhabited by Sche-
duled Castes and Scheduled Tribes.
I# we do not change our attitude to-
wards these unfortunate people we
will not be able to do anything for
their hetterment and they will remain
backward for ever. I will therefore
request in the 5th Five Year Plan all
the new raflway lines that are to be
constructed must be in the backward
areas specially in those areas which
are inhabiteq by Scheduled Castes
and Scheduled Tribes people. 1 will
like to draw the attention of the hon,
Minister, particularly to one issue
which I have been mentioning and
demanding for the last 5 years conti-
nuously. Some progress, of course,
have been made in this respect. Sir,
Balurghat is the district headquarter
of West Dinajpur district, I think
this is the only district headquarter
in our country which is not connect-
ed by railway. The people of this
area have been demanding !or“gpil-
way link between Balurghat and
Malda via Gajal. Techno-economic
survey has already been conducted
and this line wag found very neces-
sary for the progress of this area. But
it was sajd no funds were available.
I took up this matter with all the
earlier Railway Ministers like Shri
Hanumanthiah, Shri T. A. Pai, Shri
Mishra and T have also written to the
present Minister Shri Tripathi. Shri
Tripathi replied to my letter on 24th
February, 1976, I will quote a few
lines from his reply “Ag you are
aware the Railways have already in-
cluded this project in the list of lines
proposed to be taken in the 5th Five
Year Plan for the development of
backward areas, Planning Comtuis-
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sion have been addressed for meking
available additional funds for taking
up this project for the development
of backward northern areas of West
Bengal” I will request the hon, Mi-~
nister to kindly see that adequate
fundg are allocated for this Balur-
ghat Malda line in the 5th Plan and
work on this line is actually taken
up. It iz not enough if this line is in-
cluded in the 5th Plan and left there.
I will again request that when funds
are available at least, this line may
be given priority, otherwise grave
injustice will be done to the people
of this area who have been wvoicing
this demand for the lasi 27 years. As
1 have already stateq this area 1s
mostly inhabited by people belong-
ing to the Scheduled Castes and Sche-
duled Tribes, and they should not be
made to think, although the Govern-
ment always speaks about bettering
the lot of these backward people yet
nothing is done in practice. They are
totally forgotten when the time comes
for action.

I will mention two other points be-
fore I conclude. As a result of the
hike in railway freight the price of
cement, iron and petroleum produets
are likely to go up. I will only ve-
quest the Minister to see that the
price of kerosene does not go up as
a result of this increase in freight
rates because kerosene is mostly used
by the poorer classes and by those
living below the poverty lne We
have a duty towards these people Jet
us not forget it.

Sir, the instanceg of thefts and da-
coities on the Railways are going up.
Something should be done soon to
remedy this situation. So far only
males were indulging in these petty
things on the railways but recently
the number of female thieves is also
increasing. In the three-tier sleeper
coaches there is normally a cabin
for ladies only, in this cabin women
Eet in during the night in the garb of
bonafide passengery and they decamp
with the belongings of genulne pas-
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sengers at some opportune moment.

The conductors attached to these

coaches disclaim any responsibility in

3:“ respect, this should be looked
to.

Many things have been said earli-
er gbout railway protection force.
About Rs. 14 crores are spent every
year for maintaining this RPF, and
at the same time Government have
to pay apother Rs. 18 crores as com-
pensation for thefts and pilferage, If
thig is the situation then what is the
utility of this railway protection
force? Thig can as well be disband-
ed that will atleast save Rs, 14 crores
annually which is spent on maintain-
ing them. 'There is no coordination
between the RPF and GRFP not only
that many timeg i1t has been seen
that they are in collusion with rail-
way thieves, During the last two
years many cases have been reported
to the press where miscreants have
robbed the passengers after stopping
the traing and many a time railway
passengers were even shot dead.
But those trains were escorted by
RPF personnel. How is it possible?
Either the R.P.F. personnel ran away
from the spot or they did not take
any action against such miscreants
being in collusion with them. When
every thing was over and the poor
railway passengers were looted or
killed then some inquiry wag insti-
tuted and the RPF men might have
been suspended and reinstated after
some time. But the railway passen-
gers were ruined. Either you intro-
duce gome insurance scheme where-
by sugh aggrieved passengers may be
compensated, you can also provide
micro-wave telephone on the local
and passenger trains which operate
in the dacoity prone areas. Thereby
it will be possible to spread the news
of such dacoities in the surrounding
areas instantly and it will be possible
to apprehend the culprits. If the
RPF cannot provide any security to
the life and property of the railway
passengers then there is no justifira-
tion in maintaining them.
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In the end I will draw the atten-
tion of the Minister to the iragic
railway accident at Bombay  last
month wherein hundreds of peop.r
lost thexr lives It 1s assumed that
accident wap caused by a fault in the
electrical system of that tram %,
in Calcutta also thousands of passen-
gers travel daily in the local electric
traings  Fo1 then safety the electixc
tiaction which 1s quite old should be
1eplaced with new cables to mmimise
chances of fire accidents on these
trains Since the time at my dispo-
sal is very lmited I conclude my
speech after extending my full sup
;;ort to this railway budget for 198-
7

SHRI FRANK ANTHONY (Nomi-
nated—Anglo-Indians) Mr Deputy-
Speaker Sir, I wish to cong atulate
the Raflway Minister in certain mat-
ters, although I am bound to sav thai
in a sense the ciedit 15 vicarwous I
feel that, largely because oi the
emergency, there has been concider-
able improvement, all-round i prove”
ment in the working of the rallways
The 1mptovement 15 demonstrul'» 19
visible especially m the working of
the staft I often used to expres. my
regret about the wildcat strikes
There was never a period during the
year when one section or another of
rallwaymen was not on strike There
19 an improvement in the punctuality
of tramn, and last but not the least
I think there has been considerable
I will not say total elimination of
corruption especlally with regaid to
reservations 1mn the matter of book-
ing of goods and of passengers, al-
though T am told here and there you
still have a certain amount of cor-
ruplion

1 know that the raillways are a vast
undertaking I consider 1t a. the
greatest national asset that we have
I do not know whether my figires are
correct, but they have almost 10,000

trains, they carry sbout 7 mulliam
passengersg every day and over half
a milhon tonnes of goods, with about
1} milbon workers That, by any
standards 13 a tremendous under-
taking and, therefore, we are Dbound
to have shortcomings

1 used at one tume, to take the
irouble of analysing the operational
figures I have not had the time to
do 1t row, but I have a feeliaf, whe-
ther 1t 19 correct or not, that there is
still appreciable room for improve-
ment 1n the matter of operational
effictency I think the operation iario
fs vety much short of your budget
estimates I am open to correction

I have seen the Raillway Mimster's
claim and I think 1t 15 a legitimate
clazm that much of the additional
expeniture 1s outside his contro! and
he has put it at Rs 150 crores But 1
do not think I would agres with him
that (s increase 1n freights is not
gong to have an inflationarv mpact
so fa as the common ma1l as we
would describe him 1s concerned A
laige number of commod ties are
bound to suffer an inflationary im.
pact more or lesw—sugarcan \ege-
tables bidis matches kero ene ma-
nufactured rubber goods and s» on
and i forth As the Biblical exptes-
sion goes vou do not hve ty bread
alone The Railway Minister has ex-
empted foodgrans edible ol's gur
shakl}ar etc but then the common
man’s demand: have rather widened
and he does not hive only by these

1 oarticipate n this debat: betcause
1 wanted first of all to thonk the
Railvw ay Mmuster I am bound to say
this f r replylng very pror ptly to
epre~entations but I still have a
feelir¢ I suppose that happer< In all
Government departments that he is
fobbed ff by local officia's 1n the
matter of grievances I must have
sent him anything from one to five or
ten representations a week, and he 1s
very prompf in replying but 1 am
pound to convey to the Railwav M-
mister my sense of sadness, I will not



225 Rly. Budget,
1976-77—Gen. Dis.

say anger, at the thought that though
manyv o7 these grievances are redress-
able, for one reason or other
they have not been redressed. I am
not going through the long list, Mr.
Tripathi will bear in mind the scores
.. of grievances I send him, but in some
of the cases there has been inordi-
nate delay and, in my opinion, inex-
plizable dragging of feet in respect
of men who did their duty.

T made an appeal to thern during
the 1974 strike, and they did their
duty, »ctually beyond the cail of
duty and I felt that the railway ad-
ministration would implement as far
as possible its assurances to these

-4 people, particularly with regard to
the employment of their sons and
wards, There is a very bad pcnsion
case of g gentleman who retired after

. rendering mcre than 32 yea:s of luyal
service. I do not give the name be-
cavse 1 do not think it is proper to
give numes of people on the floor of
th~ House.

He retired in 1971. He had a special
appointment; he got a special allow-
ance for that. The Accounts Depart-
ment had sanctioned it. After he
retired, 1 had written eight letters and
I have not had anv reply yet to any of
B these letters. What happened was that
the person retired. The cost of living
being whatever it is, fortunately, in-
flation has been controlled, but still
the cost of living is high. Now, this
gentleman did all that he could do. I
do not know what the Railway Mini-
ster feels. I feel that gratuity is not
literally interpretable; it is not gratuit-
ous: it is something which they have
earned. This gentleman was entitled
to get was Rs. 10,335/-. Although the
Accounts Department had sanctioned
it, years after he retired, the Railways
expropriated, the amount which, you
gave him was a paltry sum of
Rs, 274.81. He was banking on this.
He was not well off: he was far from
well off. I know the family very well.
He asked me. “what to do with this
amount I told him you return this
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amount with thanks to the Railway

Administration. This is how they are

going to treat.”

There is another case which is
absolutely indefensible. If you look
into it, you will find that this is a most
flagrant case of supersession about
drivers AC traction,

MR. DEPUTY-SPEAKER: Should
you mention these individual cases.
You are mentioning too many indivi-
dual cases.

SHRI FRANK ANTHONY: I am just
giving a few cases. This is a very
small proportion. I have only picked
up some of the major cases and that
is why I have intervened, Deliberately,
I am not giving the names.

MR. DEPUTY-SPEAKER: That is
true. Normally, we do not deal with
individual cases so much.

SHRI FRANK ANTHONY: I am
aware of that. But if you allow me to
just underline some of them. I shall be
grateful. I have only taken out a few
cases. But these are not individual
cases in a sense that technically they
are not individual, because here seve-
ral people are concerned. There is this
case of drivers (AC traction Madras).
It stands out as a sore thumb. They
have suddenly been pitchforked into
“A” grade. They have not got any ex-
perience; they have not got any
training. Some drivers have never
been in “B” grade. How people who
have never been in “B” grade drivers
have been pitchforked into “A’ grade.
I do not know. The Railways have
done it and people have been super-
seded who already have the experience
and are in “B” grade.

Then I have got a few pension cases
that are not settled. So far as the
cases of Adra and Kharagpur are con-
cerned, to my mind, they are disap-
pointing. Some of them in Adra did
join the strike, though I am not
pleading for those people. In the
other areas they turned out cent per-
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cent, and I say, faced with the gravest
of the dangers; to their families and
themselves, they served beyond the
call of duty. I was surprised to learn
that in a place like Khargapur where
many people responded magnificently
to a call of duty, where that block of
railway men was exposed to humili-
tation and violence, there, people who
actually served during the stnke,
after the strike, you had thrown them
on to a dust-bin of unemployment. It
is a widening dust-bin. Even in Vil-
lupuram, 15 sons of railway men who
worked loyally during strike, not one
of them has been employed while sons
of rank outsiders were taken. What I
feel is that once again the Railway
Administration hag lapsed into the old
bad way in the line of least resist-
ance. Some unions came along, they
recommended sons and wards of those
employees, even those who took part
in the strike and the local officers
also, because the employment largely
depends upon the local officers...
(Interruptions)

But here the father did not go on
strike. Here the sons actually served
in the railways. First, you welcome
them and then you retrench them.
‘This is something which I am not able
to understand... (Interruptions)

I do not agree with my friends as to
who is a traitor and who is not. 1 feel
that strike at that particular time
would have held the country to
ransome, and that ig what I said, that
a strike at that time would have
compounded the misery not only of
the nation but of the railwaymen
themselves,

Then there is another delicate
matter, I have been rather perturbed
by it. Nobody is more aware than
myself of the need to give considera-
tion and more than consideration to
the needs of the Scheduled Castes,
‘because they have been oppressed for
thousands of years. I am one of the
few counsels who handle so many
cases for Scheduled Caste people in
the Supreme Court and I know that

Gen, Dis.

they do not zetatalrdealinmm
matters,

1 am perturbed about one thing
more. I do not know whether it is
correct or not, I am told, there is now
a crash programme--that 18 good
enough—ifor employment of thousands
of Scheduled Caste people only. I am
also told that employment of others
specially in the lower categories has
virtually been stopped. I do not know
whether that is correct. I have got
that information. The Railway Minj.
ster seems to be a little incredulous.
I can give you many examples. My
community had heavy quotas, only in
certain categories, Now, they do not
get it. They developed certaln here.
ditary aptitudes. I remember, when I
met Jawaharlal Nehru in 1961, I took
some Anglo-Ind:an railwaymen with
me and they said, “Our sons have
developed these aptitudes. You cut
our sons’ veins and steem engines will
come out of them.” These people are
not being taken in any category. This
one particular case is not an exception
It has become almost a rule. I do
not know why the officers do 1t.

Here is the case, He 15 B. Com
and a outstanding sportsman, He
went to his Divisional Supreintendent
who was his boss and said, “Sir, T
want to follow in my father's foot-
steps. Can't you help me and get me
a Class III job?”. He replied, “All
right. You work in Class IV job.” He
worked ms a porter for one year. He
is B. Com, with outstanding sports
qualifications. After one year, he
could not even get a permanent Class
IV job. That is the position,

What am I saying is this. There 1s
a tendency today everywhere to
glorify backwardness, You give it at
the point of promotion. You give 16
per cent or 17 per cent reservation to
the Scheduled Castes. Today, I konw
that a large number of my people have
resigned in disgust and frustration be-
cause of this. It is a mis-guided
policy. It is a negation and stultifica-
tion of the Constifution, I do some
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amount of Constitution work, I have
something to do with it There is that
provision, the whole chapter ¥or
Anglo.Indians, there are articles 331
and 333 and, for Scheduled Castes and
Scheduled Tribes, there is article 3385,
saying that consideration will bhe given
in the matter of appointments to them
consistently with efficiency

What 1s happening today?” I can
understand that you are taking them
at the point of recruitment The word
15 “appoiniment” But, today, for
promotion the people who have not
passed the mmumum tests are being
pitchforked over people who are senior
to them who have passed the minimum
tests What do you expect of them?
Is tms the implementation of the
policy? You are glorifying backward-
ness This 18 the tragedy Certainly,
this degree of backwardness has to be
alleviated But in the process, you are
depressing other people

Now this backwardness the creation
of backwardness has assumed the
prorortions ot a political racket In
the south the most powerful pohtical
commumties are now classifying them
selves as backward and have got
reservations——they had about 80
per cent I think, the Supreme Court
siruck that down What 1s going to
happen to others” Are there not poor
people 1n other communities” What
are you doing” You are creating a
new set of backward classes for
Brahmins and others, everybody

I have pleaded over and over again
i the matter We make this profes-
sion of secularism, equality of opportu-
nity Let there be an economic
sardstick I know of my friend—he
15 dead He used to belong to my
group You know Mr Japal Singh
He was a tribal Mr Jaipal Singh had
a very comfortable living, more than
many of the Supreme Court Judges
He told me, “As a tribal, I do not pay
for my son's education” This is the
thing You don’t bother As I have
said, there should be a blanket test,
glve assistance to everybody but on an
economic yardstick

PHALGUNA 28, 1807 (SAKA)
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The other day, there was the
Secretary of Maghalaya State who
wanted exemption from income-tax.
He was out of the Garo Hills area So,
the Supreme Court held, “You must
pay income tax” That is a different
matter I am not pleading about that.
But here, as I said, backwardness has
become a political racket at the ex.
pense of poor people in other com-
munities

1550 hrs,
[SHRI ISHAQUE SAMBHALI n the Chawr}

There 18 one other matter which I
wanted to refer to I was in the midst
of that controversy It was on my
resolution that Jawaharlal Nehru
announced the Nehru Formula making
English the associate official language
I have heard—I don’t know whether
it 15 correct—that in the Jaipur and
Ajmer Divisions an order has gone
out from the Railway Board that all
work will be done 1n Hindi 1 don't
know whether this is legally correct
English 1s not vet ostracised I get
letters from senior officials apart
from other people that for one reason
or another, they have not had an
opportunity of studying Hindi I know
what 18 happening 1n the UP I meet
people who don’t know much Hindi
and they say that it hag become a real
Babu adminmstration Some senior
officers says ‘I receive something n
Hindi and I pass it on to my Babu he
writes a letter and it goes to another
senior officer and then he passes it on
to his Babu So the whole admims-
tration or at least a part of the
administration in UP has become
Babuised’.

Yesterday when I was presiding at
an Education Conference, I was talking
to a gentleman whoge mothertongue is
Hindi and who 18 Principal of one of
the leading Public Schools He said ‘I
come from Lucknow and I don't know
the kind of Hindi they write here 1
can read Hindi up to a certain level,
but I can’t even find out where my
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name is written; the way they write ;T W T uR = "
Hindi here, even Hindi-knowing pecple ¥, &Y Y o wey wielr Ao WE

don’t know it.' So, what I am saying is B AT Y e 9 suver ¥ § 1
this: It is bound to affect efficiency.

‘Why assume that everybody is com- S llll’ﬂ'm Q'

petent in Hindi? They are not. This

is not only an assumption but is also oft Qoo Qo WA (FTIT) ¢ WA
an imposition because I know what TIAT-FZTTTAT ?

will happen. If you get—as you *® !

might—those sort of people with .

chauvimst impulses (some senior st sifirs vt . T !""'"E' T
officials), they will disqualify the non. A § wfsr v & awe ¥ IR
Hindi knowing people or those who Hﬁ!ﬂ!&l

do not measure up to this new test. '

Finglly, I want only to refer to this. fr¥es ST : =R
1 don’t know whether it is correct for & RILCLE § fe

I have had no time to write 1o the BT ¥ N B awa ww FeR §
Railway Mmster: I have just got it. o - R oY faverd fraed g'

It is about the pension of mail drivers.
Now, you have a formula. According AR Ty www AT W W q

to the figures given to me, the maxi- we enfex s wfgg

mum pension for mail drivers was

Rs. 475/- which you have now raised . e _a

t» Rs, 700/-. provided they have done ™ a oY Ao TG femat ﬁa

three years' work. The formula, they &, oY et §9 Th ot fawdt &, e
say, is not correct. Whatever the

) fier, * g Tow Q¥ fy @l 1 ol 41 wafeg
caloulated at 75 per cent of the maxi. 3T QT & i xR et & frg

mum. There was a certain formula wedt ¥ st T A,
for calculating it, and you calculated i

the mileage on 75 per cent of pay in ‘ﬂimwﬁgm@' ﬁm
lieu of mileage. Now they say that FHY AHTE TR T fad ord, ATy

that part is all right, but the same AL RS T syt fawar 2
formula is being continued. Whereas i 7 :

you calculated 1t at 75 per cent of pay e wgw g aw) Sy o &

based on the old maximum of Rs, 475/-, fateet e i orar 308 o gl ol
you are now continuing to calculate it
at 75 per cent of the old pension— FHEAS WA AT il t a e e

that is, Rs. 475/- and not Rs. 700/-: VY e g A ¥ e & A
and they say that because of that, the g gy WY = W< FagfadF ¥ A

pension rates are going to be appreci-

ably reduced, WY ®Y oY T v %:ﬁ iﬁﬁﬁ
ot sfifews oy (v ) . gl A & o< & g€ OF W A

PN ; * &t farw < zaw fraar WX @@ w9

forarr S wreT fra vy T | S AT R A S
Fore < g g h wuar o< feray o s o A W

%1 T ooy T wat & Fror e fear a8 A W
feTa gt W qdiger
mgammmm e gy FrT X o & WY qEE

Yo WTET & R {1 AT W G

oYy gt o wreiT iy & ug & W I‘f‘ﬁm.ﬂﬂﬁzl
fr oy oo gl g ol oy §1 AR TR gy T Wfer & ¥R ww
frgearr ) o A wai  f @Y O g v sreferr Y o e ot 7%
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¥ Frde § i e g @ Sy Y oaR
e T 3 T CH TREAT B AR

¥o Fnae wak frataw da &
ZFAEATEs Wy qemar gy &
TIH gF a5 At qgar & gEl a6
Tt Al F @TIEA ¥ | AN MOA /A
FoarFfagomde awwar i &
1-1, 2-2 92 GFAQTL FAT 9FAT ¥ 4
wafan wif odY gfaar w7 o fis
dz7 I gy fad, sarar T A.T
AN A FY 98 | I ATEY F WX €T
ang g adt a7 wee g o YT At
oy ¥ A6 AT W AT | (AW
Terg graams €1 w1 & I §O iy
o awft &1 ... (vaww™) .. WY
Taw &t & A &, TS a¥ F@ w
quTe 7§ 8, Faw O Iy iferra wRw
|t

ot aTg AIFT & TH AT AW
QTG 9F qE ¥ g9 T }, 99
Y W ¥ 7T ogar §, Iaw fag WY
€ wre are ¥ aat 9 @ § *fea
IFHT F1E LW, F TG g N
ar wd § o ag Ay waw KT o
X FgdY § fr gardr z@ a|aEt wY
FaardY oY ¥ g1 FATQ ag g F9 W
# T TR &, TAAT T FTH FAC WY ITA
LT |

faselt & wgwararr & fag ow
Freda ArgA &7 Gqf fardt ¥ gy
TR g wa Y § W 77 A § wHitw
AT 60—70 WA FT KTAAT WTIHT
F Y Jrar § 1 b w Areqw gwr
H1q §S T Y §H ATET F) TTLAE FIAT
g § W S AT W w9y
& WA gy § 1 Au fadw W §, W
SIgT Y TR Afeg ofer 5 ww =7
N gw Y wr GO F w7 Saw) W AT
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¥ ? wafag ot IJwhT ST g & Seetr
wran Ty wg W faw @ & vmwy
grorar o § wEY Q% & wredor "
w1 of T A AT AP arfr wrfiyg )
0 g § At IEH NF Ar Ay wew
a1 ¥ ofew saer 7w T ST
arfgg 1

g W 37 fagrage ¥ Fardt aw
a7 ot 2 1 ogw aE fom & foamt aw
THT F3T oY | T uw A Qe W
frardft & fraregT ax ot 3 &
frde w€T fr oo Y o aY fom
{ foamedy o SR w e o 1 317 S
¥ WA JAAT F g 7 v Ay
s T a1 fr wge ¥ fFrandt
T ATET AT A avy AW A 4
IAE FT FIAAT W IV § | A 0y
FRE arg 1 garo v Fafes
fa FATF ITar § AT AW B FTHY
gfaar faet awt &)

FTFATET I §F qT TF qHY
Ig N aA Nefrer ¥ framw §F o
Wt W ad § oY, gy ane fefegw
o & 1 afrw 65 FemMitet aw ag frer
ord e & fawe o § gafeg sy
v PRI WA AT NE I
o uTe e @ qEdt Afew Swwr
qrafeEt sumt fawdt arfyg dvad O3
& a1y A ey 1 & % | ¥9
FAETE AT HT O AT X WY B
TR 3w ¥ E9 gy amat § Y arwwTer
# 0F ATy g WY FAT @ ¥
HAT IAF! OF ¢ LuT g ¥ Afaw
FA & wfaF 2 fag 9w, forz 7w
1 9T foagas a2 & €1 a% sowr
gfxar faer a0 @Y agt ¥ ST A FS
foefte frm ot & o s o
nEAE T § fir og oF ok 2!
& | AT & vy S i @) wree
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[sir sitfewmr sindt]
qRAL ¥ OF Mfewr w77 &, g0 oAy
TG I T @ FT BT A
sfsereat oY & oF o ¥ g¢ v
ast g

16 hra.
ot warar § §w sy sawf &

X ¥ frdew T AT § | frow
2w g WTEw ¥ q9T a7 fin sy
ot waelY § defor de ww @ Y
& T g S arow ot S
*Q aTdw *T WL 4 guT 5 o @
o W 7 T FLA af | I Ay
T BT FIT BIAST FT BT AT WY T
awit & defor w1 afifge fear o
WY T FT Y T RE FTOY 9T T
o | gAfRe v RgTATH FF Ay
qF: AT FTW W 4T FT |

Ta% ag wrg & ag WY frde wear
fr g5 Q¥ @wew § S8 9% g swar
wawft Y SEUAT T qEOAF § | I
euw 97 TF & fre ¥ fag sgar €
& g o 2w fame #T & = qdr
Hfi gaTdr Y GAETE T &Y AT
FT Tl ¥ HT IF e, iw FT
oA, TETE-FT cange 9T A A agr
& oY ey 7 fire 7 %98 9 war §
¥fFa agt WY wgT T T W @)
T 1

W @iy ara § 3g FraeT s
aTgaT g 6 W ¥ aga o Qe ey
& forets frg afx WM s FAOR iR
fefewz givden &t ¥fam 9t &
B wifeay g1 & A IT WA &
¥t 9% faaeTr @ I WX I fag
T I w7 2TEW AR T FAT 0¥ WX
Tg savar e agY Y T F7T 93
IR AT TG T JAAE A7 T § 0

T we) & @y § meE) geme
2ur § f TR qw At fow e
faar
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ot T v W (ThaT) : gwmfy
oY, wrqreerer feafer w7 & ae & wner
A ¥ wrdy et ¥ g gk fiwady § o
Y weurf ATl §, wNT Y whir o qraet
o & 17 9@ frear & g forg weg &
w ure A ¥ & fwme ¥ ww g
§ ok forg Yo W, Sk WY W
a5 A auE Warr § g e
qe AT WY A B oo awy § ogelt
T AT § 1 9y wreTe fegfir & e
T Ow L 7R a9 A wpmET Wi ek
Tt Ay s S 1w fyend wr g
& & = e o g we
wfEE 7T T me ATy Ay
T 97 Y et aieT-aeAs & A
St & o1 oY mfaaye ¥ el e
& S wrorer feufy ¥ qgd o et
gt ot ag 3t wEtR o wR &
mf‘w%mmmmwgw#
ehfat o¥) § 1 9 w9t 9gf o gy au
¥ aTa gt W & wet veley w1 39
YL SATET IEATAT AT wrgar, & daw qg
fades =1 wmeen 7 o & o ame 9
Wirafat o srrdm vt § ¢
W %1 Ot quAr faelt & o ad tod
ST W & bt W g i) ¥
g ) Wl oy war w7 zewr
e

¥ 3G SUTET 7 05g T T TW-
|yl & [ T sar fewrr gt
g | T AR qRumee & av Ryl
s wielt, iy, afrge, st
ey §. .

it My ofyeare (S -
g 81 BagT )

ot T v W o S
AT BT WY W §— a wga gy
fisdgo § | i Y o faed et
¥ fuol 27 al ¥ At 4f ok agwe
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Fha-F0w 200 e w7 T § WR
T8 X £ 97 §® § 37 10 7o &Y
¥ wt Ay W, Pefar W@,
HfgwarT ot A &g & wiw) 1T 3y
frdew faar § o wia? & S pevgrame
Ir FATCH aw Wik gay Y WAt §
91 F9 TwF ¥ | ofwT TS gw T
97 HTS A W sArw g et w@n
& welY wgEa ¥ g Frde W g
% fr 8 @Y ¥ aTww oF 1§ TR
&7, afy ag @vvE T @ 2 we-
g3 &1 wory & Y qTew Rl &
AT I T @ Wi AT AW
AT ¥ FATE g% qieT, Wiyl g
gL ogw av |

awmafa oY, § A=t adew & %
fraga wix HaAr [gar g—sa e
F gTaeTwAr F g sy §
TITET &7 qEeE gk AW F aga §,
I TF AEAYH AW W A
o WY g Uey ¥ ogar § 1 oW
aftfom faage ord gF Seflw
aias o §—ag of @ TR F
wEAr § | Pz gt s sfeag
Ty &, AT gawr 1f wifaiee 3
Ty Yagg T T 1 W
TE & AT I ¥ ITHY QWY g
AT Y

s, ey 2 ¥ Fagd gad
% & | ater W< # O Wi ey
& TET 9T fir 3R aTET 6¥F WY Fray
& | T st o wifeT v oy & v
3 fr gq 3} & F0 safe amfet &
W A% 5T qwy g §, G A
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wrat §, waft Wity e Y et 8, 10-

15 fave av wwifEt gooIwe Wit

T ) & owf o =i o ¥

W< 8 2T § Wt 3T sarw wsfEa

v § W< e e & fr i o
ar &t weeT-fas wATAT AT AT WA
s aarar s afie wgl oX AT

® ghrer & ¥ 1 A=l wgT afe gm

ATH WY $ATT A FY $OT FT A FHY

Y 797 gRIY )

fergraz o o w37 aTfeE S f—
T wAT FET §, N Jww W
WIT-ATFERYT AT ATET 9T qEAT § |
st ¥ faage 7-8 feenier @,
v ATt FT I ¢, A 5% Paae
o ¥ fod, oy framge WY wEd §,
FRfmeY a9 w@ feadl | ¥
frde & ——afe s 27 6 a7 7 feafiex
wY 30 § Wy ey faer € O arfagt
Y g gferem &Y st | i o g §—
aier AR widt & @i qar @i o
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far qrft * safus sqaeqr ST &
1T |

ey wdew : & a7 ad w1
fs @ =< % grow qEar g o,
ty gfrar fiT ofegarT & ST )
=t qre, st fae oY gro RwTE
aYat oY, T s gal for ST W ig
@ wag wq wr St ergw faw
Rt |

|TATT ¥ fag Wl (TR ¢
fafawssmffe 10 fawe F wwr T
Eull

wweraf wgiew < S §, ol Wl
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# awrn § 5 oy fearr a
AT Y1 19 A WY arery Tt
=t fezdy R aw wwt fe e
Wnrer s AR WA A, Wi g
T fr gt Y E )
W € av &1 e Ferermar e 8,
Wl o fedrd ¥ gw oy w7 I
T vz A ? ¥ e o T
T femr wigen § f v & sl
frrag ¥ s v § lm%f.ﬂ
e frwreht e Srmiote Rege”
EEA 1966 ¥ AT 1976 ¥ & %5
w0 gq § 3% et ¥ forar &) wAw
SR vign W Pt Yaem e
Tl 1966 & 26 A 1976 A%
fr§) woufomr d

“Railway Minister inaugurated re-
modelled Nizamuddin station as the
«capital’s satellite terminal”

awnaf a1ty ; 97 @q 7 oweAr
W AT 7 WA

weny avl oy et - wro ¥
fF Y TRTWC WHART CREA w
TR

 dxtom & vew s (s
qEeE WA A AT @ W

aaTC et fag wWielt ¢ e W
et 2§ oo favmar =7 o W
gt el Ay w3

% TF &Ry a1a A AXH W9 e
feeomma g ¢ SR wg wg } e B
o e § g v Y g o
<o § Wi W e T T § 1 &
T wAes WA Ao 169 Fur at
9 & wenw # off g21 g A vy v
wx & e garn e g

AU g
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“(a) whether 3ny parsliel rallway
‘reservation office’ has been unearth-
ed at Caleutta;

(b) whether any railway employee
is involved;”

Answer:

(b) No railway employee was in-
volved.”

T ¥ frgmw o o oY oo
T 15 A, 1876 % B §, 3wy

TEL WTT Y G g
“The Eastern Railway's drive to

bust the reservat:on-by-proxy rac-
ket that hag reappefared in Caleutta
stations, has taken the vigilance
staff within the reservation coun.
ters, where some of the booking
clerks have been doing a lucrative
busirfess in collusion with travel
ageints,

“The result is that genuine pas-
sengers, who have spent hours to
queue up before the counters, are
sometimes denied tickets whereas
those in a position to satisfy the
agent-staff combination manage to
secure reservation cvent at the just
minute,”

T & § dfew & ool g Y
T g § 5 9 vl & sryey ag
mmmmﬁaﬁ-@mm@
war o ol oft 7@ g T o &)
afag & el s W g e g
TS 1T FEwTd Iy T

ﬁmﬁmmmgﬁs
8 ot g T TR ¥y 8, wwr
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w1 WY zaaeyT agh §iF af) &) gE Wi
mrawT fady sara srar arfed 1 =l
w1 e & i & Wd arghar &
AT ST ATH H) TE &, TR SqACH

= W gare W wwew §, gEd

AFTC FY gfawrl W Ay A ) K
o7 ¥ SAT $7@T § i 3w W o
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# ag v wrgar § fr refor fear-
# %Y oY swEeqr Agl W AT TE @
qr§ & AT g7 WX ) fada A [
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EF a% AT ¥ FAade § arfefa-
quT w7 grey &, 75 srec T vy o
qqT AT aAY Y AT a1 FIW  gux
aF WR |EF Fig @ ghin ™
T%7 QAR T (fae §, ¥ A
TITEF FE T G @Y aw § fae
ag Ho g1 9w & | F e w@TE
& aewrT g A WY sara B[ | S oy
G F qTAAT § IR W FE HY
o Fife T AT | Y AAAHR
& wfefedua &1 aywr fear s

arfadr |

arfar, q4eEs wifs Wi § aga
gt § X aga savar FHAWA HOE
R qear § 1 3R A of9w B w1 EW
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ForeY et & 197475 W wpmie
€T 128, 19 ¥OTF T T 173,82
w¥ @ T ) g arferd afkr
it & ot ot wid 3F ot o
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AT o wl ot ¥ X #
¥ FrRr v a7 gadt Fracy o qay
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qHTeT 7 Prav ag nw ow g &
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“This is indeed a truly momemts
year. There is a new spirit and a
sense of purpose in the nation”.

qg TALHAT F FTO7 & | gY AT

afeqa @y Y fomerd o= o
YT 77T AT & 1 T AFIT Y w2
9> &Y KT AT X FAT

“New heights have been attained’
in transporting freight trafic and
‘qutas’ and other restrictions vis
all routes have, been removed”

AT EH TFITH g1 €T 7@ FUAT
ar fT I 7Y w1 faeew 7 FX v
T @M agi FLwR Y wgRfe)
¥ Y 5T AW

MR. CHAIRMAN: The hon. Mem-

T M AT AR 5T 8707 F1A7 Tfegd o
a7 T far @ W F fefefae =Y
g TG WYX oY T frar ST wwaT 84

o W (Fwag afarr) - gad
9z fr & 1976—-77 ¥ ¥ a7 9T
woF frar ama & araw @ Fgaw @
3 wedlt ofr swerafa fpardy * qurd
1T gemd ¥or =g § adife g

o Agea A AN A a9y A s
¥ .

ber might continue on the next day.
The House now stands adjourned to-
reassemble at § p.m.

16.00 hrs,

The Lok Sabha then adjourned Hil
seventeen of the clpck

The Lok Sabha ré-assembled at sevefw
teen of the Clock



